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Proceedings of tke Council of tke Governor General of India, assembled for the 
purpose of maldng La1J)s and Regulations under tke provisi01zs 0/ the 
Indian Councils Acts, 1801 to 190 9 (34 & 35 Viet., c. 67,55 & 56 VICt., 
e. I." ana 9 Edw. VII, c.4). . 

The Council met at Government House on Wednesday, the 9th March 1910. 

PRESENT: 

The Hon'ble SIR HARVEY ADAMSON, K.C.S.I., KT., Vice. President, presiditlg, 

and 57 Members, of whom 52 were Additional Members. 

The Hon'ble SIR GUY FLEETWOOD WILSON said :-" Sir Harvey 
Adamson, it had been my intention to offer a few remarks in regard to the 
main heads which come within my province. I have got a few remarks ready, 
but I have, thought it would be best not to offer any for three reasons, which 
I hope the Council will consider good and sufficient. • 

"The first i,s that I really think I have trespassed on your time sufficiently. 
The seco'ld is-and it is an important consideration-that practically all the 
important heads which belong to me, so to speak, were fully discussed in 
my opening statement on the 25th February on the budget. The third reason 
is that as we have arranged to shorten the discussion by two days, if I take 
up time with what would practically be a repetition of my remarks made on the 
25th, I should be, cutting short the remarks of Hon'blc Members who, have 
resolutions and naturally wish to discuss them; so I do not propose to offer 
any observations." 

FAMINE REUEF. 

The Hon'ble MR. GOKHALE said :-" Sir, my resolution reads as follows :-

'That this Council recommends that the annual allotment which for next year is half a 
million sterling under Famine Relief and InsuraIJEe to Reduction or Avoidance of Debt 
should now be abolished! . 

"I would Hke at the outset to make a slight alteration in the wording 
of the resolution. I would say • that this Council recommends that the annual 
allotment, which for the next year is half a million sterling under Famine Relief 
and Insurance to Reduction or Avoidance of Debt, should now be abolished.' . 

" I make this alteration because though in ordinary times when there is no 
expenditure on Famine Relief one might expect this allotment to be half a 
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million-in practice it ha!: not always been half a· million: therefore in order 
to be strictly accurate I should like to alter the wording as proposed. 

" The Council no doubt is aware that there is a head of expenditure in our 
accounts known as Fam1ne Relief and Insurance. The total charge under this 
head is one million sterling and is divided into three sub-heads. One is actual famine 
relief i the second is expenditure out of revenue on protective works, being 
both railway and ·irrigation, but now for all practical purposes irrigation j and 
third the sum allotted for the reduction or avoidance of debt. I underst.and 
there is a limit as, regards protective works, not more than half being devoted 
to protective works. Therefore when there is no actual expenditure on famine 
relief, the other half goes, or can go, to reduction or avoidance of debt. 

" Now, Sir, I want to invite the attention of Council briefly to the history 
of this Famine Insurance Grant, and I shall state it in as few words as possible. 

"This grant, or fund as it was caUed at the beginning, was created thirty years 
ago on account of very serious expenditure ,,·hich Government at that time had to 
incur in connection with the relief of two famines~ The Government of Lord 
Lytton in 1878-79 found th1t the Government of India had to spend about 17 
croces of rupees in connection with the famine in Bengal and the North-Western 
Provinces in 1874 and the bigger famine which ravaged the Weste;n and • Southern Presidencies later on from 1876 to the beginning of 187.8. Tee total 
expenditure in connection with famine rei ef and loss of revenue in the years was 
about sixteen or Heventeen crores, and the Government decided that they sIlOuld 
levy extra taxation in order to provide in the course of ten yea!s a sum of J 5 
crores of rupees. It was calcullted that ordinarily two famines might be 
expected in ten years, and a sum of one m:llion sterling under the three heads 
which I have just mentioned was provided and earmarked for famine purposes. 
Immediately afterwards a question arose as to how t:'1is money was to be 
disposed of. In 1879 a Parliamentary Committee" was appointed, presided over 
by Lord George Hamilton, to enquire into the question of public works, and this 
Committee laid down how the Famine Imurance Fund should then be spent. I 
think perhaps the best way in which I .. could state to the Council the objects of 
that Famine Insurance Grant wO'lld be to quote an extract from the report of 
that Parliamentary Committee. This was what Lord George Hamilton and his 
colleagues said: 'During t~e financial years 1877'78-79 additional taxation 
was imposed in India in order to establish an annual Famine Insurance Fund of 
a crore and a half (i·n the currency of that time a million and a half). That 
amount was fixed with reference to famine expenditure which during the last six 
yea:s amounted to the enormous Slim, exclusive of the loss of revenue, of 14 
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crores of rupees and of which a large proportion had been met by borrowing. 
The object of this Famine Insurance Fund was, by increasing the revenue, to 

avoid constant additions to the debt of India which the p,evention of periodical 

famines would entail by eit ~  applying that increase of income to works likely 
to avert famine and thus obviate famine expenditure, Of by reducing annually the 
debt contracted for famine, so that if famine expenditure should again become 

inevitable the reduction of debt made in years of prosperity would compensate 
for the liabilities incurred during scarcity. This increase of taxation was sanc. 
tioned by the Secretary of State in Council on this understanding.' 

.t The understanding therefore was that the grant was to be devoted first to 
preventing additions to the debt of the country, and secondly, for promoting pro. 
tective works which would mitig:l.te the rigours of famine. Now the history of this 

fund or grant is a somewhat chequered one. Immediately after it was instituted, 
owing to financial dirficulties connected with the Afghan War, the fund had to be 

diverted to other purpose;;. During the five years of Lord Ripon's Viceroyalty 
the fund was spent on the ?urposes for which it was instituted, but again 
in Lord Dufferin's time there was a diversion. 

" There was then very consi.-terahle criticism in the House of Commons, and 
ultimately the e~ment restored this Famine Insurance Fund, but during'Sir 
James V:estland's time it was never fully a crore and a half for several years 
but only one crore, and he justified that reduction by !laying that there was an 

improvement in the condition of the country and in the capacity of tht= 

people to resist ;amine. 

" However, in Lord Curzon's time the full crore and a half was restored. 

"This period of thirty years during whic h the fam ine grant has been devoted 
to the purposes mentioned may roughly be divided into two equal parts from J88. 

to 189S·.8g6 and from 1895 up to the present time. The first period was practi. 
cally free from famine. There were no doubt scarcities here and there and even 
small famines, but there was nothing serious, and I therefore omit the whole of 

that period as not being altogether too favOtlrable for the purposes of my a ~  

ment. 

"Taking the second period-J89S up to the present time-there were two 
of the greatest famines of the century which ravaged the greater part of the 
country, besides two or three smaller famines. Therefore it could not be said 

• that this ~ i  was free from famine condition!'!, and yet what do We find ~ 
The unproductive debt of the country, which alone has to be taken into 
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considera.tion in nne~ti  i~  ~ is m ~tte  wa.s 70 .millions at the beginning 
Qf this period. At the close ,of thjs period that debt was only 40 millions. 

l'herefore this ,unpr:Qi1uctive debt prordinary debt, instead of being added 
to, was :actually ·re<T'uced fr,om 70 millipns to 40 millions. Out of thi,s lhe 
pprtiem :_of the .Ffllll:ine e i~ Gt;ant deyptedtp ,-eduction comes to 41' 
millions or 4! millions. The :rest a~ due to the ~ ses having beeJ..l 
devoted to railwlilY n ~i ti  and ,thrQugh that to reduct jon of debt. My 
point therefore now i.s, i.f in the iIobsence of :this grant the m ~ ti ~ debt 
had had to be Iildded to. tb en this expenditllre Ollt pf revenue in re.4uciRg the 
debt would have bee.n justified and this sum would have been properly elevoted 
according to the original intentio n to preventing additions to the debt of the 
country.· But as the debt was largely reduced independently of the grant, I think 
it was unnecessary that this grant of 41 mil:ions should have been devoted further 
to the reduction of the debt. And I say this sum might have been spent usefully 
in ,other directions. 

," I want the Council to realise this; that there is a difference between what 
Lord George Hamilton's Committee laid down as the object of this grant in 
I;elation to the debt, and the present practi ce of Governl!lent. It is true 
that Government devote this to the .reduction of debt, but they e~te it to 
the e ~i n of debt by increasing the amount avairable for pq>ductive 
purp.9ses and principally railway construction. Therefore this sum taken 
9ut oJ revenue, which is intended to mitigate the rigours of f<:.mine 
and which is also intended to enable the Government to. borrow in times 
of famine, is being ordinarily ~ te  to increase the resources of 
Government for capital outlay .on railway construction. Now, Sir, I have been 
~ nte in  again and again in the Council that as our railways earn a verv fair 
ra,te of interest and as the credit of Government is exct'Jlellt, the e~ment 
should confine the outlay on railway construction. only to such sums as can be 
raised in the market out pf bo.rrowings ; and any sums ava ilable out of current 
revenues should be used for other more pressing objects. I would therefore 
suggest that this grant of half a Dlillion or under should no more be devoted to 
the . reduction of debt becau5e the ~ t is already very small and I do not think 
its reduction is of paramount importance. On the other hand . .if the same sum 

~as ma ~ available for a i ~ ~  education, for the organization of rural credit 
and ot,her measures nne t~  with the material improvement  of the peasantry, 

~ at would beaefit t ~ e~ant  far more than t ~ present practice of Govern-
~ an,d ~  enable the eas~t  to resist t ~ onslaught of famine better than 

the C,Io)IJt:se which the ~m e t a9.9pts. I am it~ sure the inan ~ Member ... 
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will tell us that I am att~ in  the principle of the Sinking Fund. No doubt I am. 

I go further and say that in the present state you do not want a Sinking 

Fund. India must deal with her own problems in her own way, and in India, 

as I said the other day, the unproductive debt is a' mere bagatelle-only 40 

millions. Where the unproductive debt is huge, as in England, a Sinking Fund 

is an absolute necessity: but where it is small and where we want money urgently 

for other purposes, I think the Sinking Fund is an absurdity. I therefore move 

that the grant of half a million for next year under Famine Relief and Insurance 

to reduction or avoidance of debt should now be abolished." 

The Hon'ble SIR GUY FLEETWOOD ~ :-" On the last occasion 

when the Hon'ble Member moved his resolution we were very far asur-der 

and I was unable to agree with him. On this occasion I had hoped that we 

should have been more or leas in accord in regard to the principle involved, 

and although we might differ as regards the method proposed I should have 

thought he would have been the first to see the imperative necessity in this 

country of ,putting by for what I may call a non·rainy day, and that the best 

way of doing that is by keepin'g your debt as' low as possible and paying it off 

whenever you can. 

" The Hon'ble Member's resolution comes to this, that we should divert 

part of the famine gr.mt to other purposes than those on which it is now employed. 

My Hon'ble iriend has stated the case with his usual ability and fairness, 

and he has made it unnecessary for me to describe to the Council the whole 

history of this much debated grant. It has been in force now for thirty years; it 

has been the suoject of much misconception; and at the same time it has been 

of very great ,·alue'to India. ,When it was first started, the unhappy experiences 

of the great famines of the seventies led the Government of India to the conclu· 

sion that ,it ought in. prudence to strengthen its resources by one mielion sterling 

as representing, year in and year out, the average amount which it might be called 

upon to provide against the cost of periodical famines. After some uncertainty 

as to the most advantageous method of employing these additional resources, 

the Government came to the following arrangement', which has now been in force 

for a good many years. When there is a fa~ine in India, the whole grant is avail-

able far expenditure on its relief; and of course we occasionally hav/! had to spend 

Vf!ry much more than one million on this object. But when there is no famine, we 

regard half the grant as available for e'Cpenditure on protective works, that is, 

canals and railways which serve areas that would otherwise be liable to famine 

and thereby render them less helpless against the failure of the rains. But whether 

there i!' famine or DOt, or whether we are able to spend our full half million on 

protective works or not, the whole grant of one million is invariably charged off 
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in our accounts, any surplus which is not required either for actual relief or for 

protective works being treated as available for the reduction of debt. In this 

way and with the help of our revenue surpluses, we have been able to make the 

. very great reduction in our non-producti ve debt to which the Hon'ble Member 

has alluded. During the ten years from the 1st April 1900 to the 31st of the 

current month we ,expect to have utilised in the reduction of debt altogether 

592 lakhs, or roughly 4 millions sterling, which is somewhat less than half a 

mil1ion a year on the average. For the cominl! year, we happily see no prospect 

of expenditure on famine relief ; we shall be able for the first time to devote a 

full half million to protective works j and we have thus allotted exactly half a 

million for avoidance of debt. It is this last amount which the Hon'ble Member 

would prefer to Gtilise on other purposes. 

"Wholly estimable though .those purposes are, I am afraid that I can_ 

not accept the proposal. India is not immune from famine. It is not yet by any 

means fully protected against famines. It still has a considerable burden of 

non-productive debt j and there is still the danger that we may be dri1en, at any 

of our periodic scarcities, to increlse that debt as a dire.::t or indirect effect of 

the famine upon our revenues. I must accordingly advise the Council that our 

prudent plan is to continue on the lines of policy which have e~n laid ~ n and 

successfully followed for many years; to keep our fami~ grant inta.ct as a 
provision available for direct relief when it is necessary, and for die extr;nsion of 

protective works or for the strengthening of our credit in years of prosperity. 

"  I have made an attempt to work out an estimate of what the position of OUr 

famine grant would have been if it had taken the form of a genuine fund. An 

estimate ot this kind used to be incorporated until a few years ago in the 

annual Financial Statement and I have tried to bring it roughly up to date. 
The net effect would be that after debiting the hypoth etical fmid with an the 

expenditure on protective works which have been incurred since 1878, th,e 

balance at the credit', of the fund would now be about 3i millions sterling. 

Inasmuch as our deficit during a single bad year in 1908-9 was 3! millions, 

it can hardl y be said that our qypothetical fund wnuld be unnecessarily 

strong; and of course I would remind the' Council that in making up this 

account 1 have not debited the fund with any of the grant which we s.o frequently 
have to giv'e to Local Governments to compensate them for the indirect results 

of famine in the depletion of their balances or the starving of their ordinary 

administrative services. 

"On all these grounds therefore I do not think that emmen~ would be -

well advised to accept the innovation which the Hon'ble Member proposes. 
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I should not be unwilling to see a larger proportion of the fa mine grant devoted 

to protective works if the Secretary of State considers such a step advisable; but 

until there is a still further substantial reduction in our non-productive debt, I 

should be sorry to see the famine grant diverted from purposes which have 

either a direct or indirect effect in the relief or prevention of distress. I am 

afraid I cannot accept the resolution." 

The Hon'ble MR. GOKHALE :-" I should like to say just a word by 
way of reply to what has fallen from the Hon'ble Member. He himself has 

given us the figures as to how the fund stands from 1878 up to now. After 

meeting all expenditure under Famine Relief and Insurance there is still to the 

credit side a sum of 3i millions. It should be remembered however that 
Government have had to incur very heavy expenditure during the last 12 years 

on famine and scarcities, and if after meeting all that expenditure out of that 
grant a balance remains,  surely it follows that the whole of this sum is really not 

necessary to be set apart as a famine grant. However I really do not wish to 

pursue the point any further. I think even if Government devoted the wIJole of 

this money to protective works it would be preferable to the present practice. 

Under the existing practice the money does not go to protective works which 

are ne..:ded but to productive works which should be constructed out of capital 

only. I note that ~ e Hon'ble :Member is not unwilling to see a larger 

portion of the famine grant devoted to protective works, and I shall be glad if 

he can obtain the Secretary of State's sanction to that course." 

The resolutirlD was put and rejected. 

REVENTJE AND EXPENDITURE. 

The Hon'ble MR. MILLER introduced the following heads of the Financial 

Statement for 1910-11 :-

Revenue. 

I. Land Revenue. 

VI. Provincial Rates. 

IX. Forests. 

XXI. Scientific and othec Minor Depart-
ments. • 

. XXIX.} I  .  . 
XXX. rngatloD. 

XXXI. Civil Works. 

Expenditure. 

3. Land Revenue. 

8. Provincial Rates. 
Ii. Forests. 
20. Scientific and other Minor Depart-

ments. 

33. Famine Relief . 
35. Protective Works, Irrigation. 

~  Irrigation. 
43 . 
45. Civil Works. 
49- Capital Outlay on Irrigation. 

~ said :-" Sir, I have had some difficulty in satisfying myself as to the 

manner in which I could most usefully make the explanations that are expected 
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under our "iules of procedure to be made on this occasion. I feel very much 

inclined to follow the example of my Hon'ble Finance Colleague, and I am not 

sure that that would not be best j but, perhaps, it may be as well on this the first 
. occasion on which we have had any experience of the actual working of these 
rules, that there should be differences of procedure. We shall thus find out 
what is the most convenient form in which we can put forward those explanations, 

and we shaH n e ~tan  the class of points on which Hon'ble Members parti-
cularly desire information. As far as those points may be taken to be indicated 

by the resolutions, there are none of them raised on the subjects I propose to deal 

with myself, but we have an Irrigation resolution, which will be taken up after the 
Hon'ble Mr. Jacob, to whom I propose to assign the duty, has explained the 
figures on the subject. 

" As regards the first head I have to deal with, I have a few remarks to 
make rather for the information of the Council than for any other purpose, 
because 1 have found on looking through the explanations already given in the 

Financial Statement, that unless one goes inJ:o an altogether 'unreasonable 
amount of detail, which I am obliged to say would be profoundly uninteresting 

to the Council, it would be impossible to add usefully to what is explained in his 

Statement. 

• 
"The head Land Revenue includes not only landreveIlJle prIJper, with 

which in certain Provinces some irrigation receipts are consolidated,' but also 
such receipts as collections from Government estates and quit-rents from certain 
rributary States. Then there is in Burma the thathameda tax, and in the two 
Bengals recoveries on account of survey and settlement charges. There are also 
receipts from fisheries and certain miscellaneous items. We have a tax in Burma. 
Out of the total budget for 1909-'1910 practically 30 crores out of a total close on 
33 a ~ for ordinary Land Revenue. The Council wiII al:';o observe that a certain • 
share of Land Revenue is trallsferred to anothei" head and taken under Irrigation. 
About ISO to 170 lakhs annually goes to this head. That is partly owing to the 
fact that in some provinces irrigation and revenue charges are combined, especially 
in Madras; while in some other prqvinces it is held that a question of Land 
Revenue may fairly be taken to the credit of productive irrigation works. We 
make a charge for the use of water, but in addition to that a~e rents go up for 

land which can be irrigated. and a certain portiop of the revenue is thus due to the 
application of irrigation, and is credited under that head. 

" As regards the Budget figures r find J have nothing to add to what has. 
been said in the paragraphs on the subject in the Financial Statement; the actuals •. 
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have been better than the budget estimate owing to a good season. The Central 

Provinces form an exception to the general rule as collections have not been 

qll;ite so good as was expected; they therefore hope to realise rather a large 

amount next year than is shown in the revised estimates this year. 

"We were criticised last year for budgetting for the collecfon of a large 

amount of arrears. As a mere matter of estimating, the budget has been more 

than justified, as the collections owing to good seasons  have gone above the 

estimate.. As an administrative matter, however, the answer stands on different 

grounds. We were, as I read the objections, accused of increasing taxation by 

getting in the arrears. It seems hardly reasonable to regard deferment of pay-
• ment of revenue as an increase of taxation. We do not usually regard a creditor 

who has been willing to efer payment, as a pers)n who is increasing his 

demands on us. The Council is aware that the Government has adopted a liberal 

system of suspending revenue, when seasons are bad. The system is an attempt 

. to go some. way towards making the revenue fit the season-a system which some 

of our critics would like to carry much further by actually realising our revenue as 

a share of the produce each yea;:-. That is a system which is, as-a fact, adopted 

in certain parts 0: Baluchistan j if we were to attempt to apply it to the more 
advanced parts of the, country, I have no doubt we should hear a good deal about 

it, and I hardly imagine that it is likely to be supported here . 

• r On the occasion of any great calamity, it is desirable that there should be 

no delay in suspLnding the revenue. The more promptly it is done, the better; but 

if all revenue so suspended is tp be eventually remitted, it is clear that in the interests 

of the State very careful investigations must be made to ensure that there is no 

mistake What would be the result of a policy of remitting all revenue once 

suspended? Would it not necessarily lead to stricter enquiries and to greater 

delay in taking remedial action? Supervision should be prompt and then it 

should be left for more leisurely examimtion later, when the full effect of the calamity 

can be appreciated to decide whether any, a.nd if so what, part of the suspensions 

should be remitted altogether. And the ~ n i  I am sure recognise that in this 

matter the policy of Government has been exceedingly liberal in recent famines. 

Revenue has beeu remitted on a large scale j in some of the famines we have 

unfortunately had to cope with on quite an unprecedented scale. It is difficult, 

owing to the different years for which our revenue and financial accounts are 

made up, to give an exact state,nent of the effect of the remissions on the figures 

of each financial year, but I find that the remissions on account of the most 

recent famine alone were loSlakhs of rupees, the greater part of which-77 lakhs-
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was in the United Provinces. Another statement I haye had prepared shows 

remissions under all heads as being 126 lakhs in J gaS-J 909, and 44 lakbs in 
1909-1910. These figures show clearly enough that suspensions are turned i~t  

remissions with great liberality, when it is thought that any real hardship would 
be caused by insisting on the payment of arrears. 

{/ There is one point to which I may call the attention of Council. Land 

e en ~ does not now occupy quite so important a part of the Bengal system as it 
once did. In the memorandum recently issued under Lord Morley'S orders you will 
find it stated that in 1856 the land revenue was half of the total public income 
of the country and that now it is less than a quarter. Land revenue now 
occupies a distinctly less important place financially than it once did. 

" Nor has it quite the same administrative prominence. Other subjects 
have pushed forward their claim to more attention than formerly-sanitation, 
education, the development in many ways of the country. But with all this, 
the Land Revenue Administration must always setain an immense lmportance. 
It is inevitable that in the administration of interests touching so nearly the wel-
fare of the great bulk of the inhabitants of the country, and J!foducing so large 
a share of the State's annual income, there will always be room for. cnticism 
and objection and suggestions. There have been many·coptroversie!;j, on the 
subject in the past. But to me it seems that the old controversies·are nC\w losing 
something of their asperity. The Government has gone far to meet.many 
objections taken to some features of the system, and if we are not likely to 
escape criticism in the future I think we may also count on an increased interest 
on the part of the Council in the financial side of the revenue question, and I 

rather look forward to the time when the Council as a whole will be 
disposed to take a sympathetic attitude towards the prdinary official feeling 
of gratification when the revenue comes in ,easily and smoothly and when 
it shows signs of a healthy, if not a very rapid, increase. 

" The expenditure under the land revenue head is almost all provincial. The 

only important exception is the expeAditure on Survey and Settlement in the two 
provinces of Bengal. The main part of the expenditure is on district ad: 
ministration, which as regards the lower part of the establis·hment is debited 
~nti e  to Land Revenue, though in the case of higher officers one-half of 
the charges are transferred to the head of Law and Justice. 

"The Central Provinces Budget of expenditure which is open te· discussion • 
IS very much the same as in the previous year. It has increased from 

• 
• 

\ 
• 

• 
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Rs. 38,30,000 to Rs. 39,10,000, the increase being due to the reorganisation of 

the pay and grading of the Commission, to im provement of the land records 

establishment, and to increase in the settlement staff • 

.. I come then to the head of Forests, the revenue from which is almost entirel y 

derived from Government forests, but there are some additional receipts from 

forests which are shared between Government and the owners, and there are some 

duties on foreign timber and produce which come under this head. The largest 

contributor is the ~n e of Burma which accounts for one-third of the whole 

total receipts, which have risen in 10 years from 195 to 265 lakhs. The 

expenditure is generally about three-fifths of the revenue. 

"In the Central Provinces figures the demand for produce and for timber has 

fallen off and the receipts for the present year are likely to be below the 

estimate. The expenditure is rather less than was incurred in 19°8-19°9 because 

in that time of scarcity work had to be provided to help some of the forest tribes. 

Fortunately that need has n<;>w disappeared. The estimates under the heading 

, India General' chiefly refer to the Andamans, Baluchistan and the Forest 

Research Institute at Dehra Dun. The receipts from the Andamans are 

not shown separately, but I find they come to 2i lakhs. There has been a great 
falling off of revenue from those islands in recent years owing to the decline 

in the demaud for Padouk, a timber which used to be much in demand in 

America for furniture, but I believe the fashion has now changed. The 

demand will probably however revive and in the future we hope to get a 

market. Thert! is a decrease also in Coorg owing to there not being the same 

demand for sandal wood. On the expenditure side Dehra Dun is responsible 

for the provision of Rs. 2,18,000. 

" As in the case 0; land revenue I trust the Council will take an increasing 
interest in the development of t!'le great forest property which India possesses. 

It is really worth their attention, and I was very glad two or three years ago 

to notice the interest taken on the subject by one of the non-official members. 

Owing very largely to the foresight of .Lord Dalhousie, the State is now in 

the possession of a very valuable asset in its forests, and much of that wanton 

and wasteful des'auction from which other countries have suffered very seriously 

'has been avoided here. Restrictions on the use of the forests are inevitable if 

they are to be conserved i it may be that sometimes these restrictions have been 

imposed too readily or enforced too rigidly, but the more the matter is examined 

the more it will be admitted that the broad lines of the forest policy in India 

have been conceived in the best interests of the country. To-day it is chiefly 

with t~e financial aspect of the Forest Department that we have to deal ; and 
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looking at it only from this point of view I think there can be no doubt that the 

forests will prove eventually, as private· supplies are· exhausted, a property of 
great and ever increasing value. But it. is not merely the general 
direct financial results that we should look to, but the importance-the 
absolute necessity--of the conservation of forests in the interests of 
agriculture, of the ·protection of the catchment areas of the great rivers, 

of the prevention of floods and erosion, and of the amelioration of climatic 

conditions. In the management of this great property we are necessarily at pre-
sent far behind the· standard that has been attained on the Continent of Europe ; 

in the extent of the property we no doubt fall short of the great forest tracts in 
America; but if we take account both of area and of the extent to which scientific 
management and development have been c ",rri ed, I doubt if there is anywhere 

a property that surpasses that which is managed by your Forest Department in 
t his country. 

"The only other head I propose to deal with myself is Famine Relief, a head 
we have too frequently had to refer to with some. apprehension. T!lis year the 
figures are purely satisfactory: In all the provinces except the Punjab which 
showed a very small excess, the expenditure has been much less than the amount 
budgetted for last year. For the coming year there is no ~ isi n at an  and 
we may pass from this heaci with a devout prayer that theeresults will justify the 

. . 
Budget in this particular. • 

" I will now ask Mr. Carlyle to deal with one of the heads 'Scientific and 

other Minor Departments." 

(SCIENTIFIC AND OTHER MINOR: DEPARTMENTS.) 

The Hon'ble ~  CARLYLE: 
• 

" As this head includes items dealt with by three Departments-Revenue 
and Agricultural, Home, and Commerce and Industry-it would perhaps be most 
convenient to deal with the items relating to this head in the order named. 

" The Revenue and Agriculturat Department deals with the Survey of India, 
Meteorological Survey and the Agricultural and Veterinary Departments. 

" ~ expenditure and reVenue as shown in the Budget under the head ' Sur-
vey of India' are entirely Imperial. The increased expenditure for last year is 
due to the reorganisation n e~en in consequence of the recommendation 
of the Survey Committee that a thorough revision of the Topographical Survey of • 

India is necessary. It is proposed to spread the work over about 2S yeaxs. -The 

• 
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main features of the reorganisation are (J) the suestitution for the former J mperial 
graded service of 40 officers of a new service' of 55 officers on a time scale of pay, 

the average pay per officer remaining practically unchanged; (2) the substitution 

for the present graded Provincial service of a similar time scale service on 

improved rates of pay which will be capable of supenrising and controlling the 

work of the Surveyors: at least one· fourth of this service is to consist of 

Indians; (3) the division of the present subordinate service of Surveyors into (a) 

<In upper subordinate service on a time scale of Rs. 80-200 with nine fixed 

posts on Rs. 250 who will carry out the more difficult survey work, and (b) a 

lower service of' the less qualified Surveyors on the present rates of pay of 

Rs. 100 and less. 

" The Meteorological Survey is another Scientific Department of which 

the revenue and expenditure are Imperial. The large decrease in expenditure 

compared with the accounts of 19°8-19°9 is due to the reduction in telegram 

charges which took place during the current year. The work of the Department 

falls mainly' under two heads; I Reporters' and I Observatories '. Under the 

head I Reporters' are included the salaries of the Director General and of the 

various Imperial ~n  Provincial Meteorologists, including their establishments, 

and the ~  large item of telegram charges on account of the daily weather 

t"eports. The charges under the head 'Observatories' include allowances 

to the n;.tmerous observers in minor observatories allover India and in a few 

places' outside India which a·re important in connection with the forecasts 

of the Indian wf'ather. It also includes the charges on account of the 

Madras st n ~i a  Observatory, the Kadaikanal Solar Physics Observatory 

and the combined Colaba and Alibagh Observatory. . 

":Agriculture is mainly provincial. The most striking feature is the very 
rapid growth in expenditure froni 2 lakhs in 190J to 25 lakhs in 19°8-19°9. 

and an estimated expenditure of Rs. 31,40,000 in 19J0-191 I. The Depart-

ment in its present state is so comparatively new-it was not till 1905-1900 

that the expenditure ran intd double figures-that it would be absurd to judge 
of the probable future benefit to India by _present results. Dut even in this 

·.short period, the Department has justified its existence. It has introduced in 

.some provinces irdproved and remunerative new crops; it has taught in some 

places better methods of cultivation; it has in several provinces done a great deal 

to stimulate the introduction of machinery or the use of improved machinery; and 

it has taught means for preventing the spread of some very serious diseases. 

Very promising investigations are in progress regarding wheat and cotton, and 

Jlltogether the outlook for the future is most encouraging. The ful\ benefit of the 

, 
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Departrne:"lt will not accrue till the Provincial Colleges J:tave been working for 

some time and Pusa has been able to train students from t e~e Colleges so as to 

be capable of independent research work and the efficient supervision of agricultural 

work in' the Provinces. 

II So far a.> the Imperial budget is concerned, the main heads of expenditure 

are the Inspector General of Agriculture's budget which includes provision for 

the Imperial Cotton Specicllist and for the publication of the Agricultural 

Journal of In:lia, Agricultural Memoirs and the PU3a Bulletim. Expenditure 

under Inspector General of Agriculture's budget proper amoults to Rs. 1,26,200. 

The other main head is the Pusa budget which comes to Rs. 3,16,54°. 

II The flex' item I would notice is the exppnditure on the Veterinary 

Department. Here also the development has been rapid. The ex pen-

d:ture has increased from 10 lakhs in 1905-1906 to an estimated 

expenditure of Rs. 17,39,000 for the coming year. The cxpend:ture is largely 

provincial. The India General budget comes to Rs. 4,61,000. The two main 

heads in this budget are 'Bacteriology' and ·Veterinary charges '. Under 

the. head I Bacteriology' the budget includes provision for the Imperial 

Bacteriologist and the staff of the Muktesar Laboratory where rindeIJlest and 

other prophylactic sera are prepared. The growing popularity of) these sera 

indicates that the time maj' come when one laboratory will not. suffice. Under 

the head 'Veterinary charges-Proper', which comes to Rs. 2,52,000,' provision 

is made for the Inspector General, Civil Vete' inary Department, leave reserve 

officers, the Superintendents of the Civil Veterinary e a tm~nt in Raluchistan, 

Sindh and Rajputana, the Superintendent of the Bissar Cattle Farm and the 
Camel Specialist who is engaged on a very important enquiry into camel diseases. 

His work has so far lain mainly in the Punjab. The pay of other Provincial 

Superintendents is also provid.!d for in the Imperial 'budget under the head. 
, Other Provinces'. 

"Turning now to the Department of Commerce and Industry the main heads 

are 'Geological Survey', 'Inspector of Mines', 'Central Museum', 'Inspector of 

Explosives', and' Bureau of Commercial Intelligence'. The figures of expendi-

t ~ are given on page 68 of the second part of the Financial ~tatement and they 

do not appear to call for any remalks. 

"So far as the Home Department is concerned, the main items are 

'Archzological Survey',' Bacteriology', • Central Research' and 'X-Rays 

Institute', ' Census' and • Imperial Library'. The expenditure figures will ~ 

found on page 68 of the second part of the Financial Statement. The object of the 

• 
• , 

• 
• 't 
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Central Research Institute is to provide m~ e adequate means fOT the study of 

the etiology and nature of diseases. Its functions are original research, the 

preparation of curative sera and the training of scientific workers. The plague 

prophylactic is prepared in the Bombay Laboratory, while the Central Research 

Institute is occupied with the preparation of anti-venene, anti-typhoid and other 

similar vaccines. The X-Rays Institute was established in 1906 as a centre for 
the practical instruction of medical officers and subordinates whether in civil 

or mIlitary employ, in the use and managemer:t of X-Rays apparatus aild as a 
Departmer.t for the repair and sorage of such apparatus. 

"So far as the Census is concerned, I need only mention that the budget 

estimate is based on the expenditure incurred during the last Census. " 

IRRIGATION. 

The Bon'ble Mr. JACOB: " In his speech :'t last year's budget debate the 

Hon'ble Mr. Miller explained very fully the reasons why it had ee ~ found impossi-

ble in the p;st to wo:·k up to t'he average of 210 lakhs of rupees of the 20-year 

programme of expenditure as given by the forecast of the Irrig'l1ion Commission. 

He expl'iined that the pace at which we could push on with irrig Ition schemes was, 

owing to thl! nature of the work involved, necessarily limited, and, as an example of 
this, as an illustration of the time and money which have to be ex_ 

pended before Government can be in a  p ... sit ion to decide whether any large 

irrigation scheme can be profitably executed or not, I may mention that the 

surveys and inv.!stigations of the large Tung ~ a project in Madras 

occupied a period' of abou,t 5 years and cost more than 6 lakhs of 
rupees. This is perhaps an extreme case as the Tungabhadra was a very large 

and costly project presenting many difficulties, but it gives some indication of the 
amount of time and expenditure which may have to be faced before any exten-

sive irrigation work can be comm<!hced. Mr. Miller then proceeded to give actual 

figures of expenditure, and showed that this expenditure had been more than 
doubled in the shert period of the past 6 years. I may give some further figures!; 

in the year 1900-1901 the capital expendi\pre on Productive and Protective 
irrigation works was about 93i lakhs, in the current year it is expected to be 

~  lakhs, and for'1910-191I a sum of 2401akhs has been provided. That 
is to say, in the course of ten years, the annual expenditure has increased from 

931 to 240 lakhs. These figures will give those interested in the subject som e 
indication that the Government are fully alive to the irrigation needs of the 

country, and. are in no way neglecting them. In addition also to the grants for 
works which fall in the Productive and Protective ~ate  and leaving out of 
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account works chargeable to Provincial revenues, a Slim .of Rs. 33,R6,000 has 
been provided for minor irrigation works, ~n  69 lakhs· to meet the working 
expenses of our major canals. 

II I do not propose to analyse the figures e atin ~t  Public Works expenditure 
and grants, as explanations of all important varidtions have already been given in 

the Financial Statement, paragraphs 151 to 162 and 164 to 170. I may, how. 
ever, mention that, while the normal maximum grant in the past for works of the 
Productive class is ISO lakhs, it was considered whether the grant should not be 
increased by 50 lakhs, by a corresponding reduction in the Railway grant, but 

it was not at all certain that a larger grant than 170 lakhs could be advantageously 
utilised in the coming year, and it has t e e~ e been decided to increase the 
normal grant by 20 lakhs, taken from the grant for Railways. 

II I would explain that the bulk of the Productive expenditure is at the 

present time taking place in the Punjab, not because other Provinces are being 
starved of funds to meet the needs of this parloicular Province, bu't because 
the large projects elsewhere have not yet reached the stage of 
sanction to the estimates. Of the 170 lakhs, the grant for Productive 
expenditure next year, nearly 112 lakhs will be spent in the PUlljall, and, 
of this sum of 112 l.tkhs, 98i lakhs have been provided for one scheme 

• 
alone, for the project known as the Triple Canals s em~  TtJis is a 
project of a "ery daring character and marks an important change in procedure. 
At one time it had been the practice tQ approach each irrigation scheme as 
independent in itself, but we are now working to far broader, principles, to the 
necessities of a Province as a whole, in order that the water supplies may be 
carried further afield and be more fully utilised. The Triple Canals scheme 

is an example of this i in it the water of the Jhelum river will be 
carried across the Chenab, and the water of thp; Chenab across the Ravi in 
pursuance of the principles I have just mentioned. This is the project, which will 
probably cost aboutlo crores of rupees by the time it is finished, and which the 
~n a  is straining every nerve to complete, and, as long as the greater part of 
the expenditure is confined to this Olle Province, it will be difficult to increase it. 

fI Other Provinces are, however, in various stages of pt'ogress with their 
projects. Of these, the largest will be in Sind: it is proposed to divide the 
Indus in Sind into 3 reaches with 3 weirs, each with its group of canals, both 
to improve the present inundation systems and to irrigate new ground. The 
aggregate cost of these works in Sind is likely to amount to 17 crores of • 
rupets, but attention is first being paid to the central group with a barrage at 

• 
• 

• 
• 
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Sukkur, a project which will probably cost over 9 crores. The Mad;as Govern· 

ment have two important projects under preparation,-the Cauvery, at a cost 

of about 4 crores, and the Kistna, at about 7,-and both these schemes are 

expected to prove productive. The United Provinces Government has a scheme 
known as the Sarda project, con ceived on very bold lines, under investigation. 
The idea is to carry the water of the Sarda river in Oudh into the Ganges 

and Jumna tracts, and thus to bring fresh areas ill the United Provinces 
under command, and possibly also to admit of greater irrigation facilities in the 
South-Ea::.t Punjab, where tht" need of water is very pronounced. The anticipated 
cost of this project is about 6 crores. The Punjab has also another important 
scheme under survey for the utilisation of the water of the Sutlej river below its 

confluer.ce with the Beas. The aim of this project will be the irrigation of 
Bikanir and Bahawalpur territories on the left bank, and the improvement of 

the present British inundation canals on the right. These may be said to be the 

more important of the Productive works under enquiry. 

" Of the Productive wo.,.ks under construction, apart from the Triple 
Canals already mentioned, the more important are the Upper Swat Canal 
on the North-West Frontier Province, a work which, it is hoped, will go far to 
advance the prosperity and secure the well-being of the border tribesmen, and 
two projects known as'the Mon and the Yeu in Upper Burma. 

" The total number of Productive works in operation is 5:l. The most im-
portant of these are situated in the Punjab, United Provinces, Madras and Sind. 
In Bengal and the Bombay Deccan there are canals technically classed as such 
but which have failed to satisfy the conditions required of works of this category. 
Burma has two Productive works in operation, and there are three in the North. 
West Frontier Province. Practically the entire irrigation systems in the Central 
Provinces are at pres em protective. The province of Eastern Bengal and Assam 
does not at present possess any State irrigation works. 

"The latest recorded statistics of the Prpductive works in operation 

show the capital cost to be Rs. 40.43,89.784, the nefrevenue Rs. 3,33,46,968, 
and the annual irrigation 14,115,538 a~ es  On works of the Protee· 
tive class some ~ iti na  money could probably be expended in the coming 
year, but it has not been possible for the reasons given in the Financial 
Statement to provide a larger grant than 70 lakhs against demands amount· 
ing to 82! lakhs. It is, however, hoped that, as explained in paragraph 
140 of the Financial Statement, it will shortly be arfanged to allow an annual 
• provision Of'IOO lakhs for these works, an amount which will be sufficient for, at 

any rate, some years to come. 

, 
• 



IRRIGATION. 

[Mr. Jacob.] 19TH MARCH 1910.] 

"The details of the distribution of the Protective grant are given in paragraph 

139 of the Financial Statement. It will be seen that Bombay gets the largest 

shue, 'J.7 lakhs, of the money available. A sum of 15 lakhs has bet:n provided 

for the Godavari project. which is designed to protect an area of about 200,000 

acres in the 'Nasik and Ahmednagar districts and on which good progress has 

already been made. An adequate grant has also been made for the Pravara 

scheme, protecting a large area, which was started a few months ago. In th e 

Central Provinces there are numerous tank irrigation works in hand which absorb 

'7t lakhs, and it has been necessary, for want of funds, as stated in the Financial 
Statement, to postpone the Tendula Canal project, estimated to cost nearly 100 

lakhs of rupees. This is the first canal scheme of any magnitude to be under-

taken in these Provinces, and it is expected to irrigate an average of 263,000 acres 

annually in a precarious area. It is hoped, however, under the new arrange-

ment for funds under consideration, that it will be possible to provide money for 

this important work in a short time. 

"Good progress is being made on the ~ s in hand in th'ose parts of 

the United Provinces which are liable to famine. The Dassan Canal, which will 

serve an area of about 80,000 acres in the Hamirpur District, is. now approaching 

completion, and, while in progress, considerable impr:>vements in tpe· original 

design have been made, re::ulting in an increase in the stoPage capacity of the 

reservoir and in the area to be annually irrigated. In the case of the Ken Canal, 

designed to protect a precarious tract in the Banda District, it hasals<> been 

found necessary to increase the storage ~  

"In the ten years prior to 1908-19°9, t et t~  capital outlay on Productive 

and Protective irrigation works has risen by a sum of nearly 13t crores, the net 

rt!venue has increased by about 11'4 lakhs, and the area irrigated by over 4t 

million acres. The rise in net revenue and irrigation' acreage in the above' 

figures is not so marked as the capital outlay, because several works at present 

unlier constr,uction have not commenced to yield revenue. 

CI I should not mention Civil WOJks, the figures and explanations concerning 

which are given so fully on page go of the Financial Statement, but a refere"1ce 

was made to this expenditure by the Hon"ble Pandit Madan M«lhan Malaviya the 

other day.' The Hon'ble Member, however, apparently referred to Provincial 

expenditure. 1 find that the average expenditure under Imperial (which in-
cludes expenditure in England) for the 3 years ending 1908-1909 was liS! lakhs. 
In 1909-1910' a sum of about 1191 lakhs was provided, but later owing to the. 

necessity for restricting expenditUTe in the current year as far as possible the 

allotments were redured by abo;Jt 171akhs of rupees. For the ensuing year the: 
• 

• , 
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·provision amounts to slightly more than lilt lakhs of rupees. Under this head 
reasonable economy is therefore being exercised." 

The Hon'ble MR. DADABHOY said :-" At the outset I desire to make a 
slight modification in my resolution, in order that it may be perfectly dear what 
I al}'l aiming at. The present budgeted expenditure on productive works is 
170 lakhs, and what I ask in this Resolution is to increase that from 170 lakhs to 
220lakhs. As the resolution 5tands probably it may not convey that meaning, 
and I would like to add the words 'productive works' after the word 'irriga-
tion.' 

"T have heard with great interest what has fallen from the Hon'ble Mr. Jacob 
with regard to the proposed irrigation policy of Goyemment. The Hon'ble Mr. 
Jacob has in a way anticipated me in many matters and has tried to raise issues 
which I propose to raise. However, as I shall presently shew, the arguments 
advanced by the Hon'ble Mr. Jacob do not carry us any further." . 

,The Hon'ble MR. MILLER :-" Might I enquire how the resolution stands 
now? 1 am not quite clear about it." 

The IIon'ble MR. DADABHOY :-" I wish to give the full 220 lakhs to 
producti\'o! works. The actual form of my resolution now is:-

I That this Council recommends to the Governor General. in Council that the Imperial 
grant for expenditure on Irrigation during the next year be increasf"d to the full average 
of 220 lakhs of rupees recommended by the Scott-Moncrief! Commission of 1901-03, and 
that the extra money required be I1)ade up by a proportionate curtailment of the Capital 
Expenditure on Railways' ." 

THE VICE-PRESIL'ENT :-" What are the exact words you wish to introduce 
into the resolution?" 

The Hon'hle MR. DADABHOY :-" 'Productive works'. Under the rules 
I had to give notice of this resolution long before, immediately on the presentation 
of the Budget." • 

The Hon'ble lb. MILLER:-" I must object to the alteration in this form. 
'I do not wish to hamper the Hon'ble Member, but the resolution is not now really 
correct. The Commission did not recommend that this amount should be spent 
on productive works." 

The H,",n'ble MR. DADABHOY:-" 1 leave out the words I recommended by 
the Scott-Moncrieff Commission of 1901-03.". 
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The Hon'bre SIR GUY FLEETWOOD WILSON ~  I beg to ask if it is io· 
order to alter a resolution once it is on the paper ?" 

The Hon'ble MR. MILLER :_u I must point out that the resolution, even as 

it now stands, will not make sense. It reads, C and that the Imperial grant for 

expenditure on Irrigation productive works during the next year he increased to 

the full average! What average P" . 

The Hon'ble SIR GUY FLEETWOOD WILSON :-" I am aware that there is 

no provision in the rules for altering a resolution, but there is a provision that two 

days' notice must be given of a resolution : this as altered has not had two days' 

notice." 

THE VICE-PRESIDENT :_CI There is no provision in the rules for amending 
a resolution, but if no Hon'ble Member objected to a proposed amendment being 

received, I should allow the amendment. As in the present case an objection has 

been taken, I shall have to rule that the resolution ~ t be changed.", 

The Hon'ble MR. DADABHOV :_CI Then I shall give notice of my resolu-

tion." 
• • 

The Hon'ble SIR GUY FLEETWOOD WILSON :-CI 1 did net ~ t to it. 
I merely raised a point of order to be informed whether it would be in order.'.' 

The Hon'ble PANDIT MADAN MOHAN MALAVIVA :_ft May 1 know, Sir, 
how the Hon'ble Member wishes the resolution to ~tan  

The Hon'ble MR. DADABHOV again read the resolution as he wished it to 

run. 

THE VICE-PRESIDENT :_u 1 have ruled that you cannot alter the resolu-

tion." 

The Hon'ble MR. DADABHOY' :-" May I ask that notice be dispensed with 
in the present case ?" 

• 
THE· VICE-PRESIDENT :-11 I cannot dispense with notice." 

The Hon'ble MR. DADABHOV :-" 1 bow to your decisioo j but I lDIder-
stand that the Hon'ble Members do not object!' 

• 
• , 

• 
• 

.. 



IRRIGATION. 
[9TH MARCH 1910.] [Mr. Miller i Mr. D:tdahllOY ; tlte Vz·cc.rresidellt.] 

The Hon'ble MR. MILLER :_u I would much rather have the discussion at 

once than postpone it to a later date. I understand now that the resolution simply 
ends with the words' the full average of ~  lakhs of rupees.' II 

The Hon'ble MR. DADABHOV:-u I beg to move that this Council recom-

mends to the Governor'. General in Council that the Imperial gr ant for expenditure 

on Irrigation Productive Works during the next year be increased to 220 lakhs of 

rupees." 

THE VICE-PRESIDENT :-" Have you any objection to the amendment ?" 

The Hon'ble MR. MILLER :_u No." 

THE VICE-PRESIDENT :-" Then you may go on." 

The Hon'ble MR. DADABHOV: II I  must say that I propose to retain the 
words' and that the extra money required be made up by a proportionate curtail-

ment of the Capital Expendi,ture on Railways,' at the end of the resolution. I am 
thankful to you, Sir, for giving me an opportunity of speaking on this most impor-
tant and vital question of the day. 

"Sit, I beg to, move that this Council recommends to the Governor 
General in Council that the Imperial.grant for expenditure on Irrigation 
Productive Works during the next year be increased to 220 lakhs of rupees and 
that the ~ t a money required be made up by a proportionate curtailment of the 
Capital Expenditure on Railways. 

" Sir, it may at first sight look as if I was going to attack the Irrigation 
policy of Government, and to support my demand for the full average grant of 
220 lakhs of rupees by questioning its past action. I do not .propose to do any-
thing of the sort. It would obviously be ungenerous not to acknowledge with 
gratitude all that Government has done in the past to improve the irrigation 

system 6f the country. Far be it from me to charge qovernment with supine-
ness or apathy in the matter. A Govemment which, not satisfied with the work 
already constructed or reconstructed, appointed a Commission to inquire into 
the possibilities of irrigation in India, cannot with justice or fairness be blamed 
. for inaction. I readily admit also that the annual grants for Capital Expen-
diture on Irrigation have been determined by financial considerations, by the 

limitations to which a constructive Irrigation programme is always subject, and 
by a balancing of rival claims for financial help. I  must in justice to the 

Hon'ble Mr. Miller, who administers the department with conspicuous ability 
and zeal, further acknowledge that the country will feel grateful to him for 
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the increase of 20 lakhs of. rupees in the budgeted grant of next year, as also. 
for the increased expenditure during the current ea ~ It is to his wholesome 
influence and unwearied efforts that we all owe this increased activity in the 

department. If I press this resolution still, I do it from a sense of 
duty, and I hope my action willuot be misunderstood. 

II While fully admitting the limitatrons attaching to Irrigation, I submit there 

is scope for the employment of more capital every year, and the labour diffi. 
culty referred to by the Hon'ble Mr. Miller in his luminous explanation last 

year need not be insuperable. In the first place, the observation of the 
Irrigation Commission that there is always scope for large extension of IrrI-
gation works was based upon evidence and careful local inspection. That 
opinion is entitled to consideration. It is trut: the Commission predicted 'that 
the limits to the area which can be protected by State irrigation works at a 
cost which will not be prohibitive will,' after a long series of years, C be 

within sight.' But we have not come to that stage yet, and it will be long 
before the contingency contemplated happens. .he present activity of the 
State will determine the final issue. For all practical purposes we may leave 
such contemplation aside, and proceed to work in frank recognition of the fact 
that there is large scope for extension. •  • 

• 
"In the next place, the large irrigation schemes known as Maj&r works 

must be more or less complete. If some of them are not, they can surely 
be matured and completed within a reasonable time. Once they are finally 
settled, there remain three :conditions still to be fulfilled before they can be 
carried out-funds, expert management, and labonr supply. 'This last, in my 

humble opinion, can be counted on at many centres. Even if at any place 
the supply falls short of the requirement, the deficiency can be m:lde up by 
reasonable offers to labourers living outside the a ti a~ area. At any rate, 
in a country like India, where wages are low, the labour difficulty cannot be an 

unsurmountable obstacle. 
"The second condition on which prompt and proper execution of Irrigation 

schemes depends is not a very difii(.ult one. Expert supervision is undoubtedly 
essentially necessary for successful construction; and if there was ever any 

difficulty experienced by Government in providing for it, it duld be satisfac-
t i  solved, as I suggested lasr year, by getting the work done by engineering 
firms of established reputation. Sir, last year I had the misfortune to be 
misunderstood by so capable and sympathetic an officer as the Hon/ble 
Mr. Miiler. I ne\"er meant to suggest then, nor do I suggest now, incapacity • 
against the expert officers of Government. I cio not for a moment contend 

• 
• , 

• 
• 
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• that they are not quite up to the mark. I am not so ignorant of their engineer· 

ing feats in India as to be deluded into the belief that they cannot do the work 

properly. The Trans-Gangetic Canal alone would dispel any fears on that head. 

It is a monument of skill and industry of which any country may be proud. My 

point was then, as it is now, that the total strength of the esta.blishment might 

at times prove insufficient. Government engineers a ~ to devote their atien-
tion to many things j their time .is more or less preoccupied. It may therefore 

just happen that a scheme is hung up for want of officers to carry it through. 
This view receives support and corroboration from the remarks of the Irrigation 

Commission :-

'In every province ,vhich we have visited, wherever we have taken evidence, and made 
or received any proposals for the extension of works, we have been uniformly met 

with the complaint of the lack of engineer-officers. We have ea~ n to think that this 

complaint is well-founded! 

"What is the harm. Sir. if in such a contingency of insufficiency, the 
work is done by well·known contractors? That in no way means any disparage-

ment to the Government staff. Not that I contend that in every case 
the sci Ierne should be executed under a system of contract j but I do still 
contend that, if it Fhould ever happen, as happen it may, that execution 
has to be put off for want of officers, instead of allowing the scheme to 

be hung up indefinitely, it should be carried out by first·rate contractors. Then 
there will never be any difficulty on the score of expert supervision. 

(I The third condition on which the succe!!s of Irrigation projects depends 

is capable of being fulfilled by • Government by a more liberal annual' grant. 
The supply of officers and labour premised, there. could not be any serious 
difficulty to the prosecui.ion of a vigorous Irrigation policy except funds. The 
main difficulty to a more pler.tifol supply of funds by Government appears to 
be an apprehension, as explained by the Hon'ble Mr. Miller, that more money 
II cannot be spent' with advantage. No doubt this is a perfectly legitimate 
attitude for the Government to assume, but ~ have submitted above that the 
three tlifficulties feared can be removed. Ifo my arguments convince the 
Hon'ble Mr. Mille;.., I hope he will be pleased to claim a larger allotm.ent under 
. this head from Government. The issue to my mind is simple. The Irrigation 
Commission after mature consideration came to a distinct finding, and recom-
mended a certain course of action. Is effect to be given to the recommenda-

. tion? If sQ. what prevents Government providing for the average annual capital 
expenditure of lZ20 lakhs of rupees? Government has in a way undertaken to 
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spend 44 crores of rupees in 20 years on Irrigation works. We are so f~  behind 
the estimate, leaving aside the expenditure debited to the Famine Insurance.' 
Will it not be prudent, to keep up the annual capital expenditure to the 
average of 220 lakhs? There is need for extension of Irrigation works, and 
the money will have to be spent sooner or later. Even with the increased grant 
our budget for Capital expenditure for next year is short of the average of 220 

lakhs by 50 lakhs. Is it too much to ask Governmrnt to make up the deficit, 
if necessary, by the curtailment of the Railway programme? I need not attack 

that programme in order to commend this resolution to the sympathetic 
consideration of this Council. Suffice it to say that the Railway grant is going 
to be considerably increased next year. The result cannot surely be serious 
and irreparable if it is reduced by 50 lakh:.? I fear, in making this proposal, 
I incur the displeasure of my Hon'ble friend Sir T. R. Wynne, but, I 
venture to think, a s1ight curtailment in the Railway programme will not 

make any appreciable difference. The budgeted grant for expenditure on Rail-
ways is larger than the estimated expenditure ill the current year by 2} crores 
of rupees and than the actual expenditure last ea~  about Ii crores of rupees 

. "Sir, I know the resolution involves a larger issue of principle than 

would appear on the face of it. The real point is that in the" present arrange-
ment 'the financing of Protective works' is left, as the Hon'ble Mr. Miller 
himself pointed out last year, 'theoretically in a somewhat precarious :position,' 
and in practice too expenditure on Protective works has been more or less 
fitful. These works are of great imporJance to the country, and unless they 
are vigorously pushed on the insurance against famine is small. The reasons 
for which the Commission recommended the aboI:tion of the'distinction between 

Productive and Protective works, if anything, have gained in force with time. 
The uncertainties of the initial stage, to which efe~en e was made by the 
Hon'ble Mr. Miller, no longer exist, and experie',lce has shown that Protective' 
works do after a few years prove as productive as the most promising Major 
work. The classification is artificial and unsound, depending as it does upon 
the forecast of the return. If the estimate is less than 31 per cent., be the 
actual result what it may, the wolk is styled Protective, and if it is to be 

carried through, it must be out of the revenue. This is i~  nsati~fa t  

in that prdjects under this head, necessary though in the interests of the country, 
have not unoften to be postponed for want of funds. The Tendula project of 
the Central Provinces for instance has not been provided for even next year. 
The remark in the memorandum is significant: • The initiation of such new 
schemes as the Tendula has had to be deferred until better times.' The result" 
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• is, large areas remain unprotected. And yet if the distinction between Pro-
ductive and Protective works is removed from the accounts, the works come in 

at once for a share in the capital allotment according to their protective value. 

apart from considerations of productiveness. The Tendula project would then 

have been carried through, without having to wait for the offchance of a revenue 

surplus. This distinction is unknown to Railway finance, and yet there are 

Protective and Strategic railways. It is true that the Secretary of State has 

sanctioned a maximum expenditure on Protective irrigation works of 100 lakhs a 

year, but the condition attached makes the full allotment out of revenue impracti-

cable except in a very pro!;perous year. With a falling opium revenue. it would 

be impolitic to expect prosperity budgets. The extra liberality shown by the 

Secretary of State becomes therefore in the result unreal. Unless there is a 

change in the Irrigalion policy of the Government relating to the financing of 

Protective works, there is small hope of increased constructive activity in that 

line. The resoluticn in substance asks Government to allow on an average 220 

lakhs of rupees a year for Capital expenditure on Irrigation works, and to do 

away with a classification which retards the progress of Protective works. 

This is the crux of the thing. The total shortage in actual expenditure 

is a comparatively smaller question. Representing as I do a province 

for whiCh the programme for Protective works is a very moderate one. 

and to the prosperity and security against famine of which Protective 
works are absolutely necessary, I must implore Government with all the 

ea ne~tness at my command, to place Irrigation finance on a more logical 

and satisfactory basis. I must also request the Hon'ble Mr. Miller, who must be 

expected to have' still somt: attachment for his old charge, to provide at least 
for the construction of the Tendula project. The Central Provinces, although 

generally speaking the worse affected by famines, have not had an adequate 
supply of funds for the construction of Protective works. The Hon'ble Mr.-

Craddock, to whom. the people of the Central Provinces owe so much for pro-

gressive administration, has, I understand, repeatedly claimed more liberal 

grants j but so far the hopes of the people remain unsatisfied . 

• 
"There is one other point: in the budget of next year, Sir. 5 lakhs of 

rupees are a tt~  for protective railways. I thought the Secretary of State 
had ruled that no part of the Famine Insurance should be devoted to the 

construction of new railways. That is the information I gather from the 
R.eport of the Irrigation Commission. Why then this allotment, small though 

it may be? The money could have been more usefully spent on inigation 

works. At least, applied to irrigation, it would have increased the grant for 



IRRIGATION. 

[Mr. Dadahhoy; Mahal'ajadhil'aja of Burdwan; Mr. [gTH MARCH 1910.] 

N. Subba Rao.] 

protective works to the usual average of 75 lakhs of rupees. 
wbuld be more in consonance with the principles laid down by the 
State. I trust the Council will accept this resolution." 

The division 
Secretary of 

The Hon'ble'MAHARAJADHlRAJA BAHADUR OF BURDWAN said :-" I 
wish to say a few words in connection with Mr. Dadabhoy's resolution. I think 

it is rather hard on the non-official Members to be asked to recommend the 
Council to accept a resolution to enhance the grant on the head of irrigation 
to 220 lakhs of rupees without n~ in  on what actual projects it is intended that 

this increased allotment is to be expended. I find that the Hon'ble Member 
mentions one scheme in the Central Provir.ces, the Tendula scheme. I think 
he might have spared us all this trouble if he had only mentioned the Tendula 
scheme, and not asked to support him for an increased grant of 220 lakhs of 

rupees without our being enlightened as to exactly on what projects we are 
to request to spend this money." 

The Hon'ble MR. N. SUBBA RAO said :_It ! have heard with" much in-

teres,t and gratification the remarks of the Hon'ble Mr. Jacob foreshadowing 
a liberal programme of Irrigation works in the coming ea ~  It is also with 
gratification that I notice that the grant under the head of Productive Jrrigation 
Works has been increased this year. At the same time I cannot help eJrOpressing 
my sympathy with the Hon'ble Mr. Dadabhoy in the complaint i~  he. makes 
that the Irrigation Department is not SQ well favoured as the Railway. I am 
afraid thatthe Hon'ble Member in charge of Irrigation is rather unkind towards the 
province from which the Hon'ble mover of the proposition cornes: I notice from 
the latest administration report for 1907-08 that the Central Provinces has the 
honour of standing last in the list of provinces on which money is expended 
for protective, productive, or minor works. In fact hardly any sum has been 
spent up to date on productive works in that province. The amount spent 

on productive works which are in operation comes up to only 36 lakhs of 
rupees. No doubt there are some protective works under construction which 
have cost about 13 lakhs j but as tht". Hon'ble Mr. Dadabhoy rightly complains, 
the Tendula project is hung up for want of funds. I think, therefore, the Hon'ble 
Member in charge of the Department may show a little IIIPre consideration 
and raise this province from its place at the bottom of the list a little 
higher up. I can well sympathize with the Hon'hle Mr. Dadabhoy, coming as 
I do from a part of the country which enjoys the blessings of great irrigation 
works designed and executed under the guiding genius of Sir Arthur Cotton. 
1£ we compare, for i~stan e  what. the district of Godavari was 'before the 

• 
• 
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• 

, 



IRRIGATION. 

[Mr. N. Subb(l Rao.] 

anicut was constructed and before the distributory channels were brought into , ' 

existence with what it is now, we are forced to urge on the Government 

that as much money as possible should be spent for extending irrigatioil 

works throughout the country, as they would certainly add to its prosperity and 

food value, besides mitigating the horrors of famine. I may mention that before 

the ani cut was constructed, this district, like several other districts which arc not 

protected by irrigation works, was periodically subject to famine, and poverty 

practically brooded over the land. This is one of those districts in which the 

Permanent Settlement was introduced, and yet the greater portion of the 
district was sold for arrears of,revenue and for want of bidders the Government 

became the purchaser. An estate which was purchased in those days for, say, 

Rs. 10,000 now yields a net return of Rs. 10,000; such is the productive value 

of the works which have been introduced under the guiding genius of Sir Arthur 

Cotton. After all the Government is no loser by extending irrigation works. 

Take again the instance of the Godavari delta; we find that it yields now to the 

Government, after defraying interest charges, a net profit of 17 per cent. on the 
capital outlay. So also the rieighbouring delta, the Krishna delta, which gives a 

net return of '3'79 per cent. after paying interest. These two deltas have paid 
their capital outlay of nearly 300 lakhs as well the interest thereon during 
all these years and have yielded a net surplus to the Government of over 600 
lakhs of rupees. If you take the Madras Presidency itself, it gives a net profit 

of nearly 9 per cent., and after deducting illterest, nearly 6 per cent. Taking 
the whole of India even, including all productive and protective works, the outlay 

may roughly be rut down at So crores of rupees and the net profit at si crores 
and the interest at about 7 per cent. That immense benefit has been conferred 
on the country from these works is evident from the fact that the area irrigated 

including minor works for which no revenue accounts are kept, is more than 18 

millions of acres. '1 LO not take account of n me ~ private channels, tanks, 

etc., which irrigate nearly as larse an area, if not more. J have gone into these 
details to show that the money spent on'irrigation is repaid four-fold, and no loss 

whatever results therefrom. There is no excuse, therefore, for a niggardly policy 

in regard to irrigation. • 

" Now one curious feature in connection with the monies spent on irrigation 

is this: that out ~f 50 crores spent on productive and protective works only 2-1 
crores have been spent on 'What are caned protective works in operation 

and 3i crores including works tL,der construction. Out of over 18 millions of 
acres that are irrigated, only 3i millions are protected under these protective works 
• The disparhy between productive and protective works is indeed very great ~ 
and if there is any necessity anywhere for expanding irrigation, it is in those 

• 

• 
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tracts where irrigation is urgently required, tracts like the Deccan districts in~ 

the Madras Presidency, where scanty rainfall and chronic scarcity are the striking 
f~at es of that part of the country. The Irrigation Commission recommerided 
that out of the allotment of 220 lakhs two-thirds should go to Protective and 
one-third to Productive works. The Government has reversed this position, 
allotting only one-third to Protective works. No doubt itiis stated that schemes 
for the'latter have not been ready and money could not be spent on them. I 

trust, however, that henceforth more importance would be given to Protective 
works. 

" Side by side with the allotments for irrigation if we come-to railways, 
we find that whereas the maximum allotment provided for irrigation is ~  

lakhs, the maximum allotment for railways is 1,875 lakhs or £I2l millions 
sterling. Naturally the actual allotments are in the same proportion i one is 
nearly 7 or 8 times the other. Of course between these two competitors the 

Railway has always the upper hand. Railways are more easy to construct, the 
materials come from other countries, and India is bouJlltiful in supplying "earthwork i 
while as regards irrigation there is a good deal of trouble in investigating, a 
good deal of skill required in constructing, and there are. numerous other 
difficulties. It has been pointed out by the Hon'ble Mr. Jacob that, there are 
two important schemes costing nearly 12 crores which arc! intended tq, protect 

the Deccan districts, t'.e" the Tungabhadra project and the reservoir on the 
Kistna. These two schemes have been still under investigation and t e~  have 
not reached the stage when funds can, be allotted. All the ,more necessary, 
therefore, I submit, to resist temptation with regard to Railways and concentrate 

our attention on Irrigation. 

" Again, railways have only begun to pay a surplus during the a~t few years, 
whereas so far as irrigation works are concerned they have been paying a  • 
very handsome rate of interest all along notwithstanding many white elephants 
that have come into existence like the Kurnool-Cuddapah canal which results 
annually in' a loss of nearly 6 Iakhs, and some other projects which are 
a dead loss to the State. Takir,g these two departments, Railways have 

not been so successful as Irrigation and the loss on the former is immense. 
Considering all these circumstances, though we are gratefuf to the Hon'hie 

Member for the more i~e a  provision which he has made this year, I submit 
that systematic efforts should be made to allot and expend more money on 
Irrigation and not confine ourselves to the maximum allotment provided 
for hy the Irrigation Commission, but as far as possible to excem that limit· 

and bring ~te ti n where it is most needed at present." 

• 
• 
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The Hon'ble MR. JACOB said :-" In his resoiution, as it now stands, 

~  Dad:lbhoy refers only to the question. of expenditure on productive 

irrigation, and he apparently wishes that the' sum we provided for next year 

should be increased from 170 to 220 lakhs. Now, I would ask, how does he 

arrive at this figure of 220 lakhs? Apart from the Tcndula, which is a protective 

work, and therefore need not have been mentioned at all in any speech dealing 

with productive figures. he has mentioned no other projects. In recommend-

ing a grant of 220 lakhs for productive works, with no particular projects in his 

mind, the Hon'ble Member evidently refers to the figure which I myself 

quoted this morning as recommended by the Irrigation Commission as the 

average annual expcnditure on all irrigation works combined. They recom-

mended 220 lakhs for all irrigation works. productive and protective. These are 

the heads they give themsch'es,-productivc, unproductivc and intermediate. 

They included all productive works, they included all protecth'e works, and 1 

belie,'e I am correct in saying they included some works which arc called minor 

irrigation works. Now, I have already stated that for next year we have pro-

vided 170 Iakhs for productive works, and I explained why we cannot spend any 

more even if we had it. Out 'of the 170 lakhs, we have to spend I 12 lakhs in 

one Province and that Province cannot spend any more, it has not the labour, 

and the other Prcvinces are not sufficiently advanced ,\ ith their new schemes, 

so that .70 lakhs is an adequate sum for productive works. Then I further 

e aine~ that we' have-provided 70 Iakhs for protective works. That 
makes a total of 240 lakhs against the ~  recommended by the Irrigation 

Commission, and I presume that the Hon'ble Mr. Dadabhoy does not want us 

to reduce our &;ant by 20 lakhs. In addition, there is the Imperial minor 

works grant of o\'('r ~ lakhs, so that we are now well in advance of the 5um 

mentioned by ~ e Irrigation Commission. I think that disposes of what the 

Hon'ble Member says on the subject of the grant for next year. 

"In his speech, howe,'er he has alluded to some other points to which 

may briefly refer. He asks whether, owing to the lack of engineer officers, 

some of the canal schemes should not be carried out b J means of large ~n

tractors. In the first place, I should like to mention that the number of our 

permanent engineer officers has increased considerably since the year 1903, the 

date of the Irrigation Commission's report. In 1903, excluding Railways, we 

had 552 officers in the permanent service. We have now 700, so there is no 
longer the paucity of establishment to which the Irrigation Commission ~fe e  

in their report i and apart from that, we have now a large staff of temporary 

engineers. A great many more temporary engineers are available in the country 
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and we are employing a great many more than was the case six or seven y_ears 
ago. So far as officers are therefore concerned there is p.o longer any significant,. 

shortage for the purpose of the execution of our irrigation works. Turning now 
• 
to the question of contractors, Government have had unde::r consideration at 

different times the question of the employment of large contractors on irrigation 
projects, and have come to the conclusion that the system would be most un-

desirable.' Contractors of standing can be alld are e:nployed at large centres in 

connection with building e ~s  but the same conditions do not apply to irriga. 

tion schemes. At large centres, contractors are in a position to employ an expert 

staff which ha,; specidlisd in the subject and there may then  be a saving in Public 

Works establishment. Few c n~ a t s havc:, however, any experience wlnte\'er 

or canal works scattered over a hrge area in deserts and jungles, and the only 
agency whieh has been developed for the execution of irriJation works is the 
petty Indian eonttactor. I speak as a practical irrigation offiCer of long service, 
and the only efficient agency for work of this kind is the petty contractor. I have 

been employed on many irrigation projects including that most profitable irri-

gation scheme in the world, the Chenab. Every' bit of the Ch<1nab canal 
work was done by small Indian contractors and n~ well, and we succeeded in 

effecting a saving of about 20 lakhs on a project estimate which is now yielding 

a return of about 24 per cent. When large nt a t ~s eole!" the field they 

require far hight'r rates th::':l do the petty n~ a t s  and ~  they ~tain the 
work they merely sublet to tho!:e very petty contractors that we would of her wise 
employ, and the same amount of Public Work;; estab!ishment for ~ isi n 

would be required. _ OUT experience of employing large contractors on irrigation 
works has not in the past been fortunate. ' 

"In his s ~e  although his resolution refers soldy to productive works , 
Mr. Dadabhoy alludes mainly to works of the protective class, arid I should not 

perhaps'say much' on the subject of the latter as irrelev<.:nt to the resolution; 
but I should like to say a few wJrds. For instanco, in referring especially to pro-

tective works, the Hon'hle Mr. Dadabhoy remarked that' experience has shown 

that protective work;; after a few years prove as productive as the most promising. 
major works '. I cannot imagine e ~ the Hon'ble Member derived this informa-

tion, but it is not correct. There are at the present time 17 protecti ve works in 
operation, they have cost 282 lakhs of rupees and bring in a nei revenue of about 
2 lakhs, which is equivalent to a return of 0.72 per cent. We hope for better 

returns in future, but none of these works at present fulfils the conditions of a 

productive work. I think the protective work which pays most at the present 
time is the Nira Canal in the Bombay Deccan which pays something' oyer 3, but • 

• 
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some of them pay nothing and others about I per cent. The only instance in 

'which a work c1as;;ed as protective has ever been ft~m ne ati e  was the Lower 

Swat Canal, which has since been translerreci to the prod!lcti\'e chss. But the 

Lower Swat Canal is no case in point. At the time this project was originally 

framed, the engineers thought it would prove productive, but inlsmuc'h as there 

were some uncertainties regarding a w.)rk in that border part of the country, 

Government considered it would be advisable to accept a more cautious f ~e as 

and it was decided to classify the project as a protective one. But the Swat Canal 

is in no sense protective as the term would be understood at the present ~  its 

intentions were political, and it was classified in that way solely as a nuttcr of 

convenience i for our purposes it is not a case in point. 

" On the subject of financing protective works, our system  has been to spend 
on such works just so much of one-h:.tlf of the h'l1inc ins ~an  .grant as is not 

required for famine relief and for t ~ ti e railways. The system has theoretically 

been open to the objection of u'1certainty, but up to the present this objection has 

not been operative. The progress of our ~ te ti e W.:Jrk., has not been ham?ered 

in the past l:iecause the funds require:1 have lllt been large and the financial position 

on recent occasion.:; of famine has not e ~n so fa a ~ as to ne essita t~ 

reduction of expenditure on works in prog:ess. The cond;tions have now so 

far cnangf'd that the demands can no longer in met from the 75 lakhs per annum 

a\'ailable from the famine insurance grant, and it was to meet this situation that 

it was df-cided to incur ail expenditure of 10:] lakhs under certain conditions. 

Mr. D-:ldabhoy has PJinted out that the conditions are liable to make the full aHot-

ment impractic,,:h!e except in prosperous years, and Government have now under 

consirler.ltion other, arrangements by which it is hoped t ~ nec-!s;ary funds call 

be made available in all ordinary years." 

The Hon'ble ~ GOKHAI.E said :-" Sir, I am sure the Council has 

listened with great interest and with sincere pleasure to the statement which the 

Hon'ble Mr. Jacob has Just now made in ~  to Mr. L>adabhoy's speech. He 

certainly has thrown a good deal of light on points which required exp'anation. 

There are, however, one -or two things which still puzzle me, and I would like 

therefore to ask for a little further explanatiofl. 

" In the first place, a!'; regards the question of contract a ~n  It is quite 

true, as the Hon'ble Member has said, that contract work may prove more 

costly, but, on the other hand, the construction of irrigation works would be more 

rapid under that system. As a matter of fact, I have read of large irrigation works 

being constructed mainly by contract agency in Egypt during Lord Cromer's time, 

• 
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and I do not know why, if the thing was found practicable there, it should not be, 
found equally practicable here. I recognise that probably it will cost more, but 
t Rere is a margin for additional expenditure because we find that the net return for 
irrigation works, especially major irrigation works-these are the figur<'s for 
J907-J908-the net return for irrigation works is about 7'1 as against under 6 per 
cent. for·raiiways. Therefore, even if the cost is a little more, the return would 
not still be less than what you have for railways. There is no doubt that in the 
past irrigation and railways have. been beated rather differently. I have got 

figures here which show that in 1883, 30 per cent. of the total expenditure on 
public works was on irrigation. I find that by that year about 23 crores had 
been sp'!nt on irrigation by the State as against 54 crores on railw;1Ys. At the 
present moment only 15 per cent. of the total outlay is on irrigation, that is, the 
proportion has dropped (rom 30 to 15. The Hon'ble the Maharaja of Burdwan 
,,'anted specific schemes to be laid before this Council. I think Mr_ Dadabhoy 

might well refer the Maharaja to the Irrigation Comm:ssion's Report. There the 
Commission ha'-e recommended schemes costing about 44 crores of rupees, and 
they hare asked that the scl1emes shculd be spread over twenty years, beclUse 
as things are going at present, the works being const,ucted by departmental 
agency, thfy ~a  no prospect of their being constructed SOORer. But. mrely 
when there are all these w(,rks mentioned there, there should be no' difficulty . -
as to what projects might be taken in hand. I re.'llly thinit tllat th.!lugh the 
Commi.ision hlVe recomme.lded 220 lakhs on an a t~ a e  still if the system of 
constructing works by contract a ~n  were introduced by Government, the 
Government might be able to increase the grant for irrigation. Tpe disproportion 
between the expenditure on railways and irrigation is just now 'very considerable." . 
The Hon'ble MR. GRAHAM said :-" It strikes me that, frorit the commer· 

cial point of view, seeing that the Hon'ble Mr. Dadabhoy· has used the words 
, Productive Works' in his resolution, that irrigation and railway construction 
go very much hand in hand, and therefore it would be t.ntirely wrong to try and 
benefit the one at the expense of the other. To be really productive, irrigation 
works must be coupled with railway ~ s  and J cannot see that we can really 
get the full benefit of their producth'ene;;s unless they have their own railway 
communications." • 

The Hon'ble PANDIT MADAN MOHAN MAI.AVIVA said :-" With refer-
enoe to the remarks which have fallen from the last s ~a e  I beg the Council to 

• 
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,remember. that there is another aspect of the question than the commercial one. 

No doubt, from the commercial point of view,· irrigation and railways might very 

well go close together, but there is no measure more directly preventive of famint> 

than irrigation, and it was, I imagine, from that point of view t hat the two Famine 

Commissions appointed by the Government of India recommended that Governm:!nt 

should spend a great deal more monryon irrigation than it has been spending. The 

es ~ ti n which my friend Mr. Dadabhoy has brought before the Council does 

nothing more than draw the attentiun of Government to the desirability, to (he 

necessity, of carrying out the recommendations of the Commission appointed by the 

Government. We all acknowledge with gratitude what the Irrigation Department, 

have done. I think anyone who st i~s the figures of the work done by the Irriga-

tion Department must feel d;!eply thankful for what has been done, but the need for 

doing much more i; strongly urged by the agricultural conditions of the country, and 
it is s,imulated by the very success which has been achieved by the Dtopartment 

It is strongly stimulated by the n e ~ that there are vast tracts still in the 

country in which the rigours of famine might become very much diminished if 

irrigation works were pushee} on better. I submit, Sir, that in a country where 

famines occur with the irequency with which they have occurred in this country. 

irrigation demands more earnest attention and a larger measure of support than 

railways. Railways have undoubtedly contributed to mitigate the horrors of famine. 

Some of them have enabled the Government to carry grain from one part 
of the cc:.mtry to another where distress has prevailed j but they have not been 

an unmixed blessing j mT; they have also brought in a new calamity, namely, that 

the level of prices is raised to nearly the same level all over the country, and prices 

have gone up e~  !TIuch by reason largely of the raillVays which have been spread 
in the country. I do not mean to say therefore that the constructbn of railways 

should be stopped. What I submit is that the comparative merits of irrigation 

works and railways de£:::rve a fairer consideration. It ought to be recognised that 

railways are not needed for the purpose of preventing famines, and that not mcmy 

fresh lines are needed for even mitigating the calamities which fall on the people in 

the days of famine, but that irrigation works are needed in a larger measure to 

prevent those dreaded famines. F or that rea;oll I strongly commend the resolution 

which Mr. Dadabhoy has moved to the consideration of the Council, and I hope 

the Government will be pleased to see its way to accept it." 

The Hon'ble MR. DADABHOY :-" Sir, I do not propose to take up the time 

of this Council by making any long reply to the criticisms on my resolution, as I 

know that there are several ether resoluLions on the agenda paper today, and we 

are pressel! for time j but there are a few observations  which I shall with your 

permission reply. to as briefly as possible. The Maharaja of Blrdwan has 

very kindly taken me to task for attacking the general irrigation policy of the 
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Government without placing before this Council any practical schemes on 

which money could be spent. My friend tl,e Hon'ble Mr •. Gokhale has ;ef,eved mc..' 

.of the task of replying to that ponion of his argu ment boY' re£erri n~ the H on'ble 
Member to the ~ t of t ~ Irrigation Com nission. That will suffice for tl,Je 
purpose. I am extremely in e t~  to the Hon'ble Mr. Jacob for throwing con-
siderable light on m1ny of the imp:)rtlnt points with which I have dealt. He has 
very kindly drawn the attention of this Council to the fact, which must be well-

known to Hon'ble Members, that the Irrigation Commission recommended an 

expenditure-aggregate expen:iiture-of 220 lakhs of rupees. That was the 
maximum which they recommended should be spent, and that maximum, as he 
has explained to this Council, included expenditure also on all works-

protective, productive and minor. He has omitted, however, to point out to this 
Council. and I shall now mention it, that in the past, since the report of the 
Irrigation Commission was pu!Jli:;hed, the Government have not spent the full 
maximum amount of 220 lakhs of rupees. In the past there has been an 

accumulation of arrears in this respect. If I ask now that the expenditure 
should be increased from 170 lakhs to Rs. ~  lakhs, I submit I am not 
asking this Council to do anything which is either extravagant or improper. 
because in the past. as I have said. we have fallen considerably short of the 
total amount recommended by the lrrigation mmissi ~  The 1-Ion'ble ,. 
Mr. Jacob has also referred to the engineering staff of the e nme~t  and he 
has stated that since the publication of the report of the Irrigatibn CO\llmission, 
they have now got the full complem::mt of engineer • officers. I congratulate 
the Hon'ble Mr. Jacob on that statement; 1 congratulate the Public Works 
Department also on having the full complement of officers; but I ought to say 
this, if my memory serves me rightly, that it . was pleaded on behalf of 
Government last year in this Council that it was the want of a sufficient staff of 

engineer officers that in a way. e ent~  the GovernmeI}t from un:lertaking the 
expenditure to the extent of 220 lakhs rec9mmended by the Irrigation 
Commission. Then again Mr. Jacob has referred to the difficulty of Gov-
ernment in getting irrigatiQn work done by contractors. I am afraid I am 
unable to agree with him in that respect. He has pointed out that if we leave 
irrigation work to contractors, the contractors will sub-let the contract to 
other people, and the Government officials will certainly have .to do their part of 
the work in ·supervising. Well. Sir, the same conditions, I beg leave to point out . , 
prevail in the execution of the railway policy of the Government. We are 

spending on railways considerably more than what we are s pending on irrigation 
projects i and how is the railway policy of Government carried out? It. is done. 
extensively and almost wholly by contractors. The same contracts· are sub·let 

• 
• 

• 
• 



[9TH MARCH 1910.] 

IRRIGATION. 

[Mr. Dadabhoy.] 

.by contrtctors to other people, and no inconvenience follows: My Hon'ble friend 
3ir T. R. Wynne, than whom there is no bdter authority on railways and 
railway administration, will assure this Council that the railway administra-
tion does not in any way suffer by the sub-leasing of contracts. The 

Hon'ble Mr. Jacob has also challenged my statement that the protective 
works w:>uH eventually turn out productive. Well, the one instance of 
the Swat Canal which he has given proves the truth of my remark 

abundantly. But apart from that, permit me, Sir, to point out that the 
lITIgation policy of Government is not familiar to the people. You have 
to teach them, ::.nd eventually the result will be that the Government will 

find irrigation more productive than railways. My friend the Hon'ble 
Mr. Gokhale only the other day pointed out to you what these railways 
pay. After all we have spent something like Rs. 260 millions on railways. We 

have not received 5 or 6 m;llions as pro:.ts, and only during the past few years 
the railways have come to pay their way. Of late there has been a setback in 

railway income. So if we compare irrig'l.tion  with railways, I do think the 
advantage i~ all on the side of irrigation. My friend the Hon'ble Mr. Graham has 

also taken me to task for having asked this Council to curtail expenditure under 

one head and to give the saving to the other. He contends they are both public 

works, anc it is not right on my part to suggest railways to be starved for the 
furtheran':e of irrig3tion projects. It is far from my mind. I am one of those 

men who believe in railway projects. I am at one with the Government as 
regard5 the better e~ i ment of the existing lines. All I say is that in the past 
as regards railw<l.y policy we have gone very fast. Let us have a slight abate-
ment in our vigour now. I d.Jn't want railways to be stopped. Oil the contrary, 
I want to see better railways in this country. I at the same time want a 
slackening in the constructive vigour of Government. Let us not go so fast with 
regard to railway extens:on whe:1 there are other works such as irrigation, sanita_ 
tion, education, wlich require ~ e attention of this Government. These are 
calls equally important, and as vilal as the railways. I should not therefore be 
misunderstood with reference to my • remarks. Now what has happened 

practically? I protested from my place il! the Council last year as regards the 
railway policy of Government; I made remarks to that effect. We find that 
a crore-and-half f)f rupees has been all.>Ued more to the railways than last 

year. Protest has resulted in extra grant. I say, as I have said so often, let us 
proceed more slowly with railway projects. and give our best attention for some 
time to other  projects til!. the past deficiency in the other important departmentS 

is made uP'. With these words I ask you Hon'ble Members to give your earnest 
support to my resolutioll. The prosperity of India largely ~ en s on the success 
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of its irrigation policy. We want more irrigation in this country. We want t ~ 

poor raiyat to be insured against famine years. We want the cultivator to have ~ 
~ta e income, and I appeal therefore to you to give your earnest attention and 

pass this resolu I ion, and ask for a further grant. We must ask for more money. 
We must steadily ask for more money. Unless we ask like Oliver -Twist we 
will never get it. I protested from my place last year, and the Hon'ble 
Mr. Miller has been good enough to find 20 lakhs of rupees m ore. One effect 

of my resolution will be that, even if it fails, I shall see the Hon'ble Mr. Miller, 

with his broad sympathies, provide more liberally next year for irrigation works. " 

The Hon'ble MR. MILLER: II Sir, before I come to the exact terms of this 
re90lution, I should like to say. with reference to some remarks that fell from my 
Hon'ble friend as to what he said la5t year in ':ouncil, that I am Vf':ry glad that he 
ha<; dissociated im~eif from any intention on that occasion of reA.::cti ng on the 
work done by the long series of engineers to whom irrigltion in India owes so 
much. I may a ~ mimnderstood him last year, but I do llot think that I 
misunderstood the impression which would have been produced if his remarks, 
w'hich appeared to give voice to certain deprecTatory comparisons that had 

been made elsewhere between the progress of irrigation in this and other 
countries, had been allowed to pass altogether unchallenged.. It was. simply 
for that reason th"lt I took the matter up last year. I believe I waS' supposed 
to hav(; criticised the Hon'hle Member rather severely; certainl), that was not 
my intention. But it explains another point and that is why I mention it. 
I feel that I cannot escape some re:lponsibility for the exceedingly irrelevant dis-
cussion here, for the time of the Council has been taken up to a great extent 
with matters that are irrelevant to the resolution that has been put befo re it 

though I think probably most Hon'hle Members will feel that the discussion has 
not by any means been an 'lnintere5ting one. My share of es ~nsi i it  is that 
I did not like to press the objection which was taken to lhe Hon'ble Member's • 
propo,:al to alter his resolution at the last nloment j I wished his discussion 
to be allowed: and the only intention of my intervention was to try to get 
the resolution into a definite form so that we should know exactly what it was. 
Well, what has been the result? 1;he result has been that the Hon'ble Member 
after giving notice of one resolution has proposed a second, and has made a 
speech which is very largely devoted to something which is neither the on e nor 
the other. 'He has put me in particularin a very difficult position. I came here, 
as he says himself, full of broad sympathies. I wanted to tell him how very much 
I should like to assist and how thoroughly interested I was in doing so mething for 
the Central Provinces. My Hon'ble friend Mr. Subba Rao also appealed. 

t.o me on behQlf of the Central Provinces. I was most willing 10 answer that 

• 
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:).ppea1. Nothlng could possibly give me gro::>ater ple:tsure than to be <tble to induce 

I.IY Hon'ble Financial Colleague to give .some money for the one great 
project which the Central Provinces have at last brought L) mamrity. My 

Hoo'bJe friend, by changing the ~es ti n  has absolutely deprived me of all 

opportunity of saying anvthing on this subject. The \\hnJe of this becomes 

irrelevant. We have nothing to do with the Tendula scheme or any similar 

matters of whlch we hwe heard so much today. The resclution before the 

Council is that this Council recommends to the Governor General that the 

Imperial grant for expenditure on irrigation productive w"rks during the next 

year be incre'lsed to 220 lakhs. Now I think I am right in saying that this is 

not the resolution that my Hon'ble fnend reIlly meant to move j I will mention 

however how the positiun slands. The bmlget for next year, as the Hon'ble 

ltfr. Jacob has explained-but I will repeat it briefiy-prl)vides 170 lakhs 
for productive works and 70 lakhs for protecti\'e works, or a total of 240 lakhs, 

the largest provision that has ever been made. The Hon'ble Mr. Dadabhoy 

proposed originally that we should provide 220 Iakhs. His original resolu-

tion therefore would have no. doubt involved a reduction of expenditure by 

20 lakhs of rupees, but it would have given an opportunity of explaining the 

position and discussing the claims of protective works. He altered it however 

so as to read that we should spend 220 lakhs on productive works ahne. I think 

from my Hon'ble friend's speech, and from the g·neral tenor of the 

discussior, that what he really wanted to prop'Jse was that we should increase 

the amount of 70lakhs for protective w)rks. Now that would have been 

an exceedingly laudable motion to put before the Council, even if it could n0t be 

accepted, but it is npt the motion that is now before the C )Uncil. The matter 

before the Council is this j that'the grant for productive works should be raised· 

from 170 to 220 Iakhs of rupees. Well I do not think, gentlemen, that this is 

really a business proposition. We ha,'e never had such a grant for productive 

works as 170 lakhs of rupees, and I am not going to repeat all the arguments that 

have ~en phced before the Council at different times as to the impossibility of 

suddenly expanding your irrigation expenditure by lakhs of rupees. It cannot 

be done. The Hon'ble Mr. Gukhale says that the projects are ready in the 

Irrigation Commission's Report. That is ~ ite a mistake. ~ projects are 

mentioned there ; t~e  are all suggested; but they are not worked out. The 

Hon'ble Mr. Jacob referred to on;! of those projects, the great Tungabhadra pro-

ject, which is to cost us 6 crores. Well that has been inves'igated for years, and I 

no satisfactory method of carrying it out has yet been discovered, and it is the 

same with others. The resolution now asks the· C'lUncil to give an additional 

~ant of 50 fakhs on the top ()i the very large grant which has been already given 
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for productive works this year. That is hardly a proposal to commend itse1: 

to practical men, and I doubt if my Hon'ble friend ought to press his resolution as . . 
altered at the very last moment, but if he wishes to do so, I am afraid I must ask 

the Council not to accept it. There are some very interesting matters raised 

today, for instance, the comparative merits of canals and railways. and the question 

of construclion by.contractors, On which there is a great deal to be said. They 

are not however strictly relevant to the point I am dealing with, and I do not 

propose to take up any more of the time oi the Council in discussing them. " 

The resolution was withdrawn. 

[.At this stage the VICE-PRESIDENT left the Chair, which 1tIas then taken hy the 
Hon'ble MR. MILLER, being the Member appointed by the Governor General 
to preside in his place.] 

The Hon'ble SIR HARVEV ADAMSON said :-" The budget heads which it 

falls to me to introduce are, Registration, General Administration, Courts of Law, 

Jails, Police, Education and Medical. I find that a·very full and clear explanation 

of the figures relating.to these heads is given in the Financial Statement, and I 

doubt whether I could say anything that would be really useful in further ex-

planation of them. On this occasion, when the time that has been aIlo!lted for the 

discussion of the second stage has been reduced from th;ee daxs to tOne, and 

at this late hour when there are still five resolutions that remain for discussion 

during the day, I think I would not be justified in occupying the time of the 

Council and probably blocking the resolutions, by making expbnations which if 

given would necessarily be very lengthy' and after all would be merely an 

elaboration of what has already very clearly been stated in the Financial 
Statement. I therefore propose to follow the example of my' ~ n e friend 

the Finance Minister. 

1I There is only one point I should like to mention as it may be of personal 
interest to Hon'ble Members. The charges OQ account of the Governor 

General's Legislative Council are estimated at Rs. 2,01,000. This shows an 

increase of Rs. 88,000 over the accdunts of 19')8. J 909. That figure R s. 88,000 
may, therefore, be taken as approximately the cost of en a in~ the Council." 

EDUCATION. 

The Hon'ble RAO BAHADUR R. N. MUDHOLKAR moved the 

resoiution that "This Council recommends that the expenditure on 

accourlt of education in the Central Provinces be increased by Rs. 2,00,000 • 

(two lakhsj." He said :""""':''' I trust that no apology is needed fpr bringing before 

• 
• 

' . 
, . .. 



EDUCATION. 

[9TH MARCH 1910.] [Rao Bahadur R. N. Mudholkar.] 

the Council what may be called a purely local question. This Council is the only 

place where persons interested in the Central Provinces and Berar can bring for-

~a  suggestions for administrative improvements required there and for the adop-

tion of measures needed to meet the wants anJ wishes of the people. Besides, the 

questions with which this resolution and the next which I have to move deal 

with are matters of more than local application. There is no part of India which 

does not feel the necessity of developing education and improving sanitation. 

Many of the grounds on which claim is made for gre::lter contribution by 

Government to purposes of education and sanitation in the Central in e~ and 

Berar, can be urged in regard to other provinces as well. Taking the resolu-

tion in regard to Edu:::ation, what I propose is, that over and above the amount 

of Rs. 17,40,000 provided in the Financial Statement for expenditure in regard 

to education in the Central Provinces and Berar, 2 lakhs more should be 

assigned for purpose of general education, one lakh for the Central Pro.inces 

proper and one lakh for Berar. 

" This increased grant should be applied :-

(I) in Berar-

(a) for establishing an Arts College, 

(b) for establishing two High Schools, one in the District of 

Buldana and the other in the Yeotmal District, 

(c) for establishing two Middle Class Schools for girls for teaching 
English, 

(d) for in easi~  the number of Primary Schools and making the 
improvements found necessary in the existing ones j 

(2) in the Central Provinces-

(a) for further strengthening the Morris College, so as to place it 
on a level with first grade Government Colleges in the other 

Provinces of India, • 

(b) to provide High Schools for those districts which do not 
possess a Government High School, 

(c) to increase the number of Middle Class Schools for girls for 
teaching English, 
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-(if) to increase the number of Primary Schools and make the im-
provements advocated by educational authorities as necessary 

iri the existing schools.' 

"The need for increased expenditure' on higher education, on secondary 

education for boys and girls and on primary education, is admitted by educational 

authoritie.s of the Province and by the head of the administration. The resolu-

tion of the Hon'ble the Chief Commissioner of the Central Provinces issued 

in November last, on the report of the Director of Public Instruction on the 

state and progress of education for 1908-09, says:-

, Requests are constantly rreferred for the opening of new schools and for raising the 

grade of existing schools. Particularly there is a marked increase in the ft'rvollr with 

which primary education is now received in rural tracts.' *  * '* * 'The aspirations 
of tbe population in this rt'spect are \\orthy of encouragement, and nothing call be more 

desirable to the Administration.' 

" Later on, it is stated' there is much to be done' in regard to education . 

• 
"The resolution draws attention to the hopeless overcrowding to be met 

with in most of the schools of Berar and admits that there is still much to be done 

for the improvement of existing schools, e5pecially in the i e~ti n of 'providing 

them with a sufficient competent and adequately paid teaching staff. 

"Taking up collegiate education first, there are in the territories under the 

Central Provinces Government only three colleges giving instruction in the 

entire Arts Course, and one College of S.cience. Of the t e~ Arts Colleges 

one only is a Government ~ e  The other two. are aided ('nes. Berar has 

no College. This provision is not at all adequate for a pqpulation of l3l 
mi i ns~ while the claim of Berar is entirely disregarded. 

"The two High Schools of Amraoti and AIr.ola are overcrowded. In Berar 

And in the Central Provinces there are districts which have no High School. 

";There is no Sch'lol in Berar for teaching English to Indian girls and in the 

whole Central Provinces there are vnly three with about 150 scholars. The 

resolution above-mentioned refers to the demands of important ,omages for 

the establishillent of .Girls' Schools in the villages and sa ~ C it is difficult to 

meet their requirements to the full extent mving to financial e i~en ies  I 

shall give a few figures to show how utterly insufficient is tile grant which is 

made from the general revenues to purposes of education, in my province. 

"The Budget for the next yp.ar proposes to allot to these provinces 

Rs. 17,40,000 for education. The proposed grant shows, I thahkfully admit, an 
• 

• 
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increase over the current-year's allotment i and J do not deny that for Some time 
past there have been every year small increases made in the expenditure on 

education. But when we compare the expenditure on education to what 

the people contribute to the general revenues, and bear in mind how urgent is 

the need for educat.ion, the insignificance of the amollnt becomes lapparent. Out 

of three crores and 1 J lakhs raised from the people only 17"4 Iakhs are devoted 

to education. As a matter of fact, the actual Government contribution will be 

smaller than Rs. 17,40,000. The receipts from fees, etc., which come to about a 

Iakh, ought to be deducted. This will make the real grant from General Revenues 

only one of 161lakhs. 

"The case of Berar is peculiarly hard. Taking the year 1903-04, which is the 

latest one for which separate statistics for Berar were available to me here, out of 

I crore and 27 lakhs raised in the province as General e en ~s  only Rs. 94,000, 

that is, only one rupee out of Rs. 135, was spent on all kinds of educational 

institutions. Out of the 16 lakhs now proposed to be given, 'Direction' 

and • ns e~ti n  absorb ne~  5 lakhs and a half; the actual expenditure 
from Provincial and Imperial revenues on educational institutions was last year 

a little less than 10 lakhs. How unsatisfactory is the state of things and what 

leeway has to lJe made will appear from these facts. According to the last 

quinquenial report on tducation there are only 20 students per million of the 

population wh:> received University Education in the combined Provinces 

during that period as against 121 in Madras, 108 in B"mbay, 95 in Bengal, 47 in 

the United Provinces, 74 in the Punjab. There is only one province which is 

more backward. and that is Burma. 

"In 1906-1907 the pupils in the Arts e ~s in Central Province and Berar 

were 274 as against 4,687 in Madras, 5,119 in Bengal, 2,747 in Bombay, 2,241 ;n 
the United Provinces, ~ ,508 in the Punjab, 1,197 in Eastern Bengal and Assam. 

The number of students in the Arts Colleges, though increasing, is still less than 

toths of what the last province had three years ago. In Secondary Education 

we had 12,662 out of a total number of 468,464. Only 13·4 per cent. of the 
children of school-going age receive inst~ ti n  For primary education there 

is one school for an area of 45 square miles in the Central Provinces and Berar, 

while Bengal has one to every 3'7 square miles, Eastern Bengal and Assam 

to 5·7 square miles, Madras to 6·6 square miles. It cannot be said that the 

local bodies or the peopJe are not giving enough to educational purposes. 

Here again I shall quote what the head of the local administration says :-

'Local tunds are taxed for education to tbeir utmost capacity.' 

.. 
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"The District Boards spent last year Rs. 11,73,885, Out of nearly 28 lakhs 
spent on educational institutions nearly 18 lakhs came fr'om loca.l funds, fees and 

otfler sources. Almost the entire cost of primary .education for boys is borne by 

local bodies. Out of nearly 8 lakhs spent on these schools the contribution from 

provincial revenues was only 271-thousands. I have shown enough to justify the 
demand of the people for larger expenditure out of the general revenues. It is an 

eminently just and equitable claim and is supported by the highest considera-

tions, political, economic and moral. 

II One of the chief causes to which agricultural indebtedness is attributed is 

the ignorance of the rayat. Only a little while ago, special officers were deputed 

to compound the debts of cultivators. Morf" necessary than a temporary pallia-

tive of that kind is the removal of the ignorance which is the parent of poverty 

and misery. 

"The Budget proposes to increase the expenditure on education by about 

29} lakhs. But the Central Provinces receive"only 82 thousand e~s  out of 

this increased allotment to education. Most provrnces have received 3 lakhs. 
One is given 10 lakhs and another 6 lakhs. I don't wish that they should be 

deprived of what is proposed to be given to them, for they like-us are in-want. 
But I do say less than justice has been done to the ~nt a  i~ es and 

Berar. As much ought to be given to us as is given to Eastern. Bengal and 
Assam. The increase asked for will not necessitate resort to a loan or produce 
disturbance of grants to other purposes. There is first of all the Budget surplus 
out of which 2 lakhs can be easily spared. Secondly the revenue realised will 
in a i ~ i  be considerably in excess of the presf!nt too ca'utious estimates. 

I earnestly ask Government to do to the people of the Central.Provinces and 

Berar that justice to which they are entitled." 

The Hon'ble MR. PHILLIPS said :-" I venture to rise, Sir, to break through 

the silence which I have hitherto maintained in this Council as the occasion 

seems to be one on which perhaps I ought to speak. The very nature of 
the resolution which has been moved b] the Hon'ble Mr. Mudholkar appears, 
for reasons which I shall endeavour briefly to indicate, to throw on me the 

obligation of making some reply to the very earnest and caiefully considered 

speech which he has delivered in support of his motion. The resolution relates 
solely to the Central Provinces. Had it related to any of the other Provinces 

which have official representatives in this Council, I take it that under the rules it 

would at once have been disallowed on the ground that obviously it was one • 

which should be discussed in the Provincial Legislative Council. But ill the 

• 
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Central Provinces there is no Legislative Council, and therefore the discussion 

of this resolution here is permissible and e~ a  Still, Sir, this accident cannot 

and does not make the subject one of direct or immediate concern to the Goven.-

ment of India. It still remains one essentially for consideration by the Central 

Provinces Administration. As I have the hOllour to be the official representative 

from the Central Provinces, I propose to say a few words on the subject. I 

may mention also that it so happens that the Provincial Resolution on education 

from which my Hon'ble friend has so extensively quoted was issued during the 

time when I had the honour of being temporarily in charge of that Province. 

"Now, Sir, my Hon'ble friend, while he urges the necessity for increased 

expenditure on education in the immediate future, has not stated the amount 

actually expended on it in the past. He has merely mentioned the sums entered 
in the budgets for this year and the next year for education. I think, perhaps, it 

will be instructive if I place before the Council 'a few figures relating to the past 
few years. The total Provincial expenditure on education in the Central Provinces 

in the year 19°6-19°7 was R ... 13,51,000, in 1907-1908 it was Rs. 14,19,000, in 
1908-1909 it was Rs. 15,89,000, in the revised estimate for 1909-1910 Rs. 16,58,000 

have been provided, and in the budget estimate for 1910-1911 Rs. 17,40,000. 
It will thus be seen that there has been a steady rise in the expenditure from 

year to year, with the result that in the course of five years it will have increased 
by nearly five lakhs. My Hon'ble friend has mentioned the sum of two lakhs 

as the. sum which he would now wish to be added. Well I think, Sir, these 

figures will show that the subject is receiving the close and constant attention 

of the Local Administration. 

" My Hon'ble friend con;iders that the case of Berar is peculiarly hard. He 

thinks that more of the total amount spent on education should have been spent 

in Berar, and he has plJinted out that in 1903-1904, the latest year for which he 
has been able to obtain figures, the sum so spent there was only Rs. 94,000. I 

have been able to obtain figures for later years. In 1906-19°7 the expenditure 

from the Provincial revenues on account of education in Berar was 

Rs. 3,17,000, in 1907-1908 Rs. ~  -ind in 1908-1909 Rs. 3,60,000. I 
regret that 1 have not succeeded in getting the estimated figures for the past 

and the coming year. But from the figures which 1 have laid before the Council 

it will be evident that the requirements of Berar h::we not been neglected and 

that it has been sharing proportionately with the rest of the Province in the 

steadily increasing expenditure on education . 

.. My -Hon'hle friend has complained that the proportion of the total revenue 

~ e t on e a~ n is SO small. Well 1 aJD, afraid I cannot enter into a detailed 

• 
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discussion on that point. I am sorry to say, in the fi s~ place, that in the short 

time at my disposal I have not been able to arm myself with all the figures 

n~essa  for such a discussion. In the next place, even if I had all the figures 

ready, I should hardly be justified in taking up, the time of this Council 

in discussing etai ~ of a Provincial Budget. I may however say generally that 
my Hon'ble friend may rest assured that all the various needs-and they are 

numerous-of the 'administration have been closely and carefully considered, 

and that only after careful and close consideration have the allotments to the 

various heads of administration been made, and there is no doubt that greater 

expenditure on education could not have been provided for. But my Hon'ble 

friend, I understand, complains chiefly that whatever may have been the 

expenditure on education, it. ought to be a great deal higher. In that view 
he will find that not only I but the Central Provinces Administration are in 
entire agreement. He has enumerated various projects which he thinks ought 
to be undertaken in the matter of education and he asks for funds. I can only 

say that his list does not include nearly all the projects which the Central Provin-

ces Administration is now contemplating. There aree various others thllt I could 

mention which would add materially to the list, but I do not wish to take up the 

time' of the Council by enumerating them. But the fact emain~ that all these 
projects require money, and my Hon'ble friend has not suggested in tpe"whole 

course of his speech whele the money is to come from. He has indeed.thrown 

out a hint at the end of his speech that it should be provided by' the Govern-

ment of India. Well, Sir, here he has strayed into paths whither I am precluded 

from following him. There is no doubt that. as the resolution stands, it is for 

the Provincial Government to provide t ~ money, and the problem is how it is 
'to be provided. I presume the only way he could' suggest is that other heads 

of expenditure should be curtailed. \Vell, I am afraid that is qbite impossible. 

There· is a homely proverb which says we must cut our .coat according to the 
cloth, and if the educational coat in the Centra,!. Provinces is to be shorter 

and altogether more skimpy than we should like, unfortunately there is n" help 

for it. ~ we,hope that better times are coming, and all I can say just now is 

that, if in the near future or the future at any time funds are available-in fact, 

as soon as the state of the fi an e~ allows-there will certainly be a very 
considerable expansion of Provincial expenditure on education, apd in determining 

the precise directions in which .the incteased expenditure will be incurred, the 
projects which· my Hon'ble friend has put forward will receive the fullest and 

most careful consideration. " 

The Hon'ble MR. CHITNAVIS: "Sir, I had intended to make a few observ- • 

ations on this question, so far as it related to the Central Provinces, but from . 

• 
• • • 
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• 
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""hat has fallen from the official representative, the Hon'ble Mr. Phillips, I am 

glad to find that the disposition on the part of Government is to spend more 

money for the support of education in the province as finances improve. I think 

after that kind assurance no remarks are necessary." 

The Hon'ble MR. HOLMS said :-" Sir, the few remarks which I have to 

make are purely introductory to a comparison, but 1 venture to think the Council 

will consider them strictly relevant to the resolution before it. In considering the 

claims of one province in the matter of education to a further share of 

assistance from the I mperial revenues the claims of other provinces must also 

be considered. The Hon'ble ~m e  who has moved this resolution has 

challenged comparison, and I accept the challenge so far as the United Provinces 

are concerned. 

"The claims and needs of the United Provinces in the matter of education 

have been urged before this Council in season and possibly out of season. In a 

year like the _present it is not for ,me to press the claims of that province. The door 

at which we have been knocking is more tightly closed than ever; at least that is 

what we learnt from the remarks of the Hon'ble and vigilant keeper of the door, in 

the s ee~  which he made in introducing the Financial Statement. 

"  I l:ave extracted for the sati3faction of my own curiosity and not for inflic-

tion on thi3 Council certain figures comparing the net expenditure on education 

per million of people in each of the large provinces in India, and two of these 

figures are so rem:>.rkable that I cannot refrain from bringing them to the notice of 

the Council. 

" Taking the budget figures for the coming year, the net expenditure budget-

ed for education in the f;entral Provinces is Rs. 1,36,000 per million of population. 

The similar figures, that is to say. the net expenditure per miilion of population. 

for the United Provinces is only Rs. 69,000 as against Rs. 1,36,000. In 

considering figures of this. kind, there are of course numerous adjustments and 

qualifications that must be taken into account before you get an adequate 
• comparison, and this is not the time to make such adjustments and qualifications. 

A fair basis of c9mparison is the population in the province, and this is the 

most important factor in the case. When we see that the United Provinces 

are able to provide from the resources supplied by the Government of India 

only half the amount for education per head which is provided in the Central 

Provinces, I venture to think that these figures. are worth consideration and 

1 leave the Council to draw its own conclusions. U 
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The Hon'ble MR. MUDHOl.J<AR said :-" 1 shall be· very brief in my reply j 

~i  It has been said that there has been an increase in the expen:liture on 

education in the Central Provinces and Detar and that it has been steadily rising. 

I myself admit all that, cut my contention all along has been that it is a very in-

adequate grant, and that though things are not so unsatisfactory as they were 

some years ago, we are sti1I very badly off. In a way it is admitted by the Hon'ble 

Mr. Phillips that our educational needs are even more than what 1 have represented 

them to be. I am glad to have obtained this admission from one who was at one 

time Head of our Administration, and who wiII probably again occupy that position 

before long. Then it is said, whence are the funds to come? Well, in regard to 

that 1 would point out first of all that there ~  be some surplus in the provin-

cial revenues. With the very cautious estimates of the provincial revenues which 

have been made, the pruvincial finances can yery well afford, if not two lakhs, at 

least a substantial portion, say half of that amount. However, the Hon'ble 

Mr. Phillips has given us the assurance that if not in the following year, at least 

as soon after that as possible, the interests of the province, especiaIIy of Berar, 

will be taken into consideration, and with that assurance from him I do not think 

it n~ essa  to press my resolution to a division. But I canno.t afford to over· 
look certain remarks which were made by the Hon'ble Mr. Holms'l it is no 

answer to a hungry man to tell him 'You are not the only· hungry man.; I am 

hungry also.' In that Cdse both of us would have to cry. I did not, mean to 

say that the United Provinces and other provinces were receiving the treatment 

they ought to ; the great cry is that m ~e money is wanted for the educational 

needs of the various provinces. I do not wish to say anything further, and I do 

not wish to press my resolution to a division." 

THE PRESIDING MEMBER: "I understand that the resolution is with-

drawn." 

SANITATION. 

The Hon'ble RAO BAHADUR R. N. MUDHOLKAR said :-" The resolution 

which I now beg to move is 'That fhis Council recommends that the expendi-

ture on account of Sanitation in the Central Provinces and Berar (head 24-
• 

Medical) be increased by 4 a ~s  

" I had to refer the other day to the urgent need of increasing the expendi-

ture on sanitary works in the Central Provinces and Berar and to the great 

difficulty of carrying out the most necessary projects of sanitary improvements· 

(or lack of funds. The rate of mortality has been steadily rising since 18gB • 

• 
• 

• 
• 
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From 23'4 in 1898 it has gone up to 41'7. One year it 'went up as high as 

57"82. There are only two provinces which show higher mortality-the United 

Provinces and the Punjab. It is true that much of this increase is attributable tl) 

the plague. But the mortality returns show that there are not only the large 

number of ~at s from plague but also increases in t ~e from other disease. 

The chief meclical authority in India told us the other da.y that the plague has 

nothing to do with general insanitary conditions, and I am n.)t controverting that 

position. But there are other diseases which either arise from or are aggravated by 

insanitary conditions j and it is the duty of the State to take effective steps for 

pUlting these down and mitigating misery and s ff~ in  The lVIalaria Conference a 

few months ago made recommendations which involve the expenditure of large 

sums of money. In the resolution issued some four years ago by the Chid C ('m-

missioner of the Central Provinces on the report of the Sanitary Commissioner 

attention is drawn to the great increase of sickness which has arisen in towns 

\\,hich have increased their water-supply without the same time constructing 

and maintaining good drains. But several of t es~ drainage schemes are 

estimated to co,t iakhs and are beyond the means of the Municipalities 

concerned. In one annual report the S.mitary Commissioner of O'Jr Province 

has frankly stated that owing to the heavy expenditure on plague measures 

and other pressing things several of the Municipalities were a m s~ .at the end 

of their es ~s arid were not in a position to carry out drainage schemes 

from the:r funds. The Provincial Revenue must come to the aiJ of these 

local bodies it the people are to be saved from much preventible suffering 

and t ~ dt!ath roll is to look less ghastly. There is one form of expenditure 

which Municipal· Committees are called upon to bear which ought to be 

entirely borne by Provincial I Revenues. To induce people to leave plague-

infected localities pecuniary assistance is often necessary to be given to 

persons too poor to cor:struct huts at their own expense. There are also various 

kinds of plague measures costi!lg large sums which are required to be carried 

out. This is an expenditure which ought really to be borne by the Gtmeral 

Revenues, and a considerable portion is so defrayed. But Municipal Committees 

are also required to ~a  a share of the cost of the plague measures, and this . .. 
demand has made them Ie's able to carry out samtary Improvements. 

Nearly 43 per cent, of Municipal Revenues are spent on sanilary work-original 

and recurring-and it cannot be said that they are not doing their duty in 

this respect . 

• ' I therefore request t i~ Oouncil to make the e m~en ati n that the 

• expenditure. provided for in the Budget under head Medical be increased by 

4 lakhs of rupees to be distributed half and haH between Berar and the 

Central frovinces' for necessary sanitary works in urban and rural areas. " 
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The Hon'ble MR: PHILI.JPS sa;d:-" As the line that I shall have to take on 

this resolution, which has been brought forward by my Hon'ble friend. is' 

much the same as the line which I have just taken. on the other resolu-

tion moved by him, I need not make any lengthy remarks on it. I may. however, 

say, with respect to this question of sanitation, that here the case against the 

resolution established by the figures of increasing expenditure from year to 

year is even stronger than it was in the matter of education. The figures for the 

past five years are as follows':-

in 1906-1907 the Provincial expenditure on sanitation was Rs. 13,000, 

in 1907-1908 it was Rs. 6,000, 

in I go8-1909 it was Rs. 81,000, 

in 1909-1910, according to the figures of the Revised Budget, it will be 
Rs. 2,28,000, and 

in 1910-19Il it will according to the Budget Estimate be Rs. 2,86.000. 

So that we have gone up from a few thousand rupees to nearly three lakhs in 

the course of five years. I again submit, Sir, that these figures are an indication 

that the subject is at any rate receiving attention. Here, too, I entirely' agree with 

my Hon'ble friend about the advisability of spending considerable further 

sums on sanitation, but here, too, unfortunately, the resources of the Province 

are insufficient to allow of any further allotment being made for the s~ . 
• 

"  I should perhaps have mentioned in speaking on the former es ~ti n I 

should have brought to the notice of my Hon'ble friend-that, as appears from the 

Financial Statement, it has become necessary for the Government of India to 

make a subvention of over 7 lakhs of rupees to the finances oi the Province, 
because its resources have been very greatly i ~  owing to the expendi.ure 

necessitated by the failure of crops and the consequent distress following on the 

drought of 1907. But even ,so, the Province is now working to a minimum 
, . 

balance and therefore it is perfectly impossible to find funds for any objects 

other than those which have been entered in the Budget. I sincerely wish that 

it \\'ere possible to add very largely to the sum provided for sanitation. F or  of 

course no one 'is for a moment disposed to underrate the importance of this object. 

• 
.. I will refer to one more fact, Sir, and that is that quite recently, within 

the past three or four months, a separate Sanitary Commissioner has been 

appointed for the Central Provit\ces. Up to the time of" his appointment the 

office of Sanitary Commissioner was combined with that of Inspector General of 

Civil Hospitals, with the result of course that to matters purely sanitary very 

little time and attention 'could be devoted. In the future it may be hoped that • 

sanitary matters will receive more consideration., and.at any rate we shall get 

• 
• 

• 
• 
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rid of this difficulty, which we have !experiel')ced in the past, namciy, that new 

; projects could not be brought forward in a satisfactory form for want of adequate 

consideration and want of scientific advice. This defect we shall now remedy, 

and I hope that this circumstance in itself will lead to economical expenditure' and 

will set free more funds to devote to this important purpose." 

The Hon'ble Mr. CHITNAVIS :-" Sir, there is great need for improved sanita-

tion in the Central Provinces, as the Administration Report for the year 1907-08 
observes: t There is still much room for improvement in municipal sanitation, 

and there are no less than nine towns in the province where the birth-rate is either 

less than or only slightly exceeds the death-rate. Overcrowding and want of 

drainage are the principal causes for this unsatisfactory position'. Plague is 

making havoc in the province, in spite of the most strenuous efforts of the local 

authorities. More money is urgently required, not only for the suppression of 

plague, but for sanitary improvements generally both in towns and in rural areas. 

I am glad the Hon'ble Mr. Phillips supports me in this view. His powerful advo-

cacy of the Central Provinces cause fills me with hope that the Imperial Govern-

ment will in future see its way to allow more liberal grants to the Local Govern-

ment for the purpose of sanitary improvement. I thankfully admit that the Govern-

ment expenditure on this account has been progressive in the past, but much 

remains to be done; 'and it would obviously be to the public advantage to allow 

liberal erants to the Local Government which will be glad to strengthen the hands 

of the local bodies-Municipalities and District Councils-with substantial financial 

help, These are my reasons for supporting the Resolution moved by my friend 

the Hon'ble Mr. Mudholkar." 

The Hon'ble MR. MESTON said :-" I have no desire to traverse the ground 
already covered by the Hon'ble Mr. PQillips, but certain remarks have fallen 

from speakers in the course of the debate on this as well as on the last resolu-

tion which seemed to indicate that there is a prevalent idea that the Government 

of India in its financial capacity has something to do with the narrowness of the 

grants which are available for this deserving purpose. The desire for increased 

expenditure on e ~ ati n or on sanitation !lr on medical help for the poor and 

helpless is a point which touches very closely the most generous instincts of the 

Council, both individually and collectively. But, Sir, it is a point which is some-

"tin:es pressed home' with such fervour and such eloquence that the outsider 

may often be ,disposed to think that there are on this Council two opposing forces: 

that on the one hand you have the voice of the peo pIe as expressed by its 
e esenta~ es on this Council putting up a persistent and pathetic appeal for 

more e ~ ati n  .for more sanitation, for better medical aid, and for many other 
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deserving objects; and that on the other hand you ~ e an unsympathetic and 
obstructive Government which is always refusing funds and blocking these' 
bl!neficial schemes and showing itself ~af to the claims of humanity. I do not 
for a moment suggest that the Hon'ble Mr. Mudholkar shares these misconcep-
tions; but t ~ e are misconceptions of this kind abroad, both in this Council and 
outside, and it is surely desirable to lay aside sentiment and consider the matter-
as we bave to do' in this Council-from an entirely business point of view. 

" Now as regards the C.entral Provinces, Sir, the Hon'ble Mr. Phillips has 

shown that neither education nor sanitation has been starved. The grant for 
medical aid in the. Central Provinces four years ago was si lakhs and for next 
year the Budget provision is 9 lakhs. There is no sign of starving here, and I am 
quite sure that there is no intention of sta ~n  sanitation or any other deserving 
object. It must be considered however what is the position of the Chief Com-
missioner in providing these grants. His position is such that it would be absolutely 
impossible for him to· provide the funds, which I am sure he would gladly allot 
fQr these and many other deserving purposes, withoq,t landing his province in a 

state of bankruptcy. Mr. Craddock, I am sure, has chosen the wiser course. 

He recognises-and of course the Council will also recognise-how directly 
the difficulties of a province re-act upon the Imperial e en es~ We saw last , 
week how easily a province's needs may lead to the necessity for increased 

I 

taxation, which falls not upon that province exclusively, but upon the 
,,""hole Indian community. Now what has led to the difficulty in the Central 

Provinces? In 1907 the province was an extremely prosperous one: it had 
balances of close on 58 lakhs, and 'its expenditure was we!l within its current 
needs. The failure of the monsoon in the autumn or that year entirely altered 
the whole position. The province is now, at the present r .. lOment, in the 
possession of a balance of something like 13 lakhs, and it has only been able, with 
difficulty and with assistance from the Government, of India, to budget next year 
for the prescribed minimum balance of 10 lakhs or thereabouts. Now this 
is altogether the result of what might have been a very protracted, a very dis-
astrous, a n  a very costly famine. Skilful dispositions have averted the worst 
manifestation of that calamity, but t ~ oost was heavy, and it has to be recognised 

that for next year a great crowd of demands must force theptselves upon the' 
Chief Commissioner's resources. Roads have been neglected during the 
recent scarcity, public buildings have had to be abandoned or postponed: he 
has had administrative needs in several directions to be deferred and put aside 
in the face of the imperative duty of relieving distress and saving life. It is the 
restoration of these administrative utilities which are now pressmg their 

• 
• 

• 
• .1 



SANITATION j CUSTOMS j POST OFFICE j TELEGRAPHS j 44' 
STATIONERY AND PRINTING. 

[Mr. Mest on; Mr. Mudholkar j Mr. Miller; 
Mr. Roblwtson.] 

claims upon him. The adjustment of his resources to all these many growinr 
necessities is his task. It is a task of delicacy and great difficulty, and I submit 
that this Council should entrust him with full discretion in entering upon this task, 
armed as he is with a full and intimate knowledge of the best interests of the 
people of the province over which he rules." 

The Hon'ble MR. MUDH"OLKAR said :-" After what has fallen from the 
Hon'ble Mr. Phillips as to the administration being quite prepared when they are 
in a better position to spend more money, I do not wish to press my resolution. 
But there is one thing which of course I would like to say, and that is that I 
am quite sure that I never gave any reason for any misconception as to what 
my views about the action of Government in regard to this matter are. I have 
always admitted what is being done, what has been done all these years, but at 
the same time it is utterly inadequate in the Central Provinces and Berar. 
What I must say, Sir, is this. We do feel that our province does not get for 
its own purposes a sufficient amount out of the revenues found by it. That 
is a thing into which I cannot go at this time and I do not wish to waste the 
time of i.he Council; but I hope I have been able to show that we do not get an 
adequate return for wh"lt we contribute to the finances of the country." 

THE PRESIDING MEMBER: It I understand that the Resolution IS 
withdrawn ?" 

The Hon'ble MR. MUOHOLKAR: /I Yes." 

[At thz's stage tire Hon'hie SIR HARVEY ADAMSON resumed Ihe chair.] 

CUSTOMS; POSTOFFICEj TELEGRAPHSj STATIONERY AND 
PRINTING. 

The Hon'ble MR. ROBERTSON said :-/1 I have to introduce the heads of 
Customs, the Post Office, Telegraphs, and Stationery and Printing. I shall ask 
you, Sir, to permit the Hon'ble Mr. Stewart..vilson to introduce the head I Post 
Office', and the Hon'ble Mr. Dempster the head I Telegraphs '. 

",e With regard to the two remaining heads, I have not got very much to 
say. As to Customs, I would point out that all that we can discuss in this Council 
is the expenditure side of the Budget j and in view of certain remarks which fell 

" from the Hon'ble Mr. Gokhale, I think on Friday last, as to the growth of expendi-
ture in Civit'Departments, I propose to allude to the fact that in "the Budget for 
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next year we estimate the Customs charges at 361akhs of rupees as compared with 
• 32t lakhs of rupees in the revised estimate of the present year. Practically the 
whole of this money is spent on establishments, and as this is' one of the points 
which I understand the Hon'ble Member took up, 1 think that some explanation is 
required. The explanation is really this. In the past ten years the duties collected 
at the various ports have risen from 494 lakhs of rupees to 694 lakhs of rupees. 

During all that time the Customs establishments had remained practically un-

touched, and about a year ago the question came up for consideration from nearly 
all the chief ports of having a fuller and better establishment to deal with'the 

increased work. At the :same time the question was raised of giving better pay 
because of the greatly enhanced cost of living. So that this increased charge 
in respect of Customs is entirely due to tile fact that the work has largely 
increased, and at the same time we had to do something for the subordinates of 

the collecting establishments who had certainly begun to suffer because of the 
increased cost of living. 

• 
"With regard to Stationery and Printing, in view of the Resolution which 

stands in the Hon'ble Mro Gokhale's name, 1 had intended to go in some detail 
into the figures, but as it is now:getting late, I propose merOely to say that the 
continued growth in the charges for both Stationery anti Printing ha.d already 
attracted the attention of the Government of India. During the last 8 or 9 
months we have taken steps to try to reduce these very high charges on account 
of Stationery and Printing. The proposals which we have b,een considering 

have not yet all been given effect to" but, a certain number of them 
have been introduced, and the result is that f.>r the eleven months of the 
present year ending in February the decrease on Stationery ,is something like 
4 lakhs, as compared with the expenditure in the e~ n in  eleven months 
of last year. In typewriters alone, which is a very costly item in all Government . 
offices, the Stationery Department has been able to make a saving of no less 

than R s. 1,60,000, due to the efforts that have been made all round to try to 
keep down expenditure. 

"With regard to Printing, the item with which we are mainly concerned is 
the' expenditure on the Imperial presses, and that is a very a ~e item indeed i but ... ~ 
it is obvious that you must have a .big bill for the printing work of a great ad. 

ministration like that of India. And I may say ,in passing that the demands of 
this Council have, I understand, added very considerably during the past month 
to the bill, not perhaps altogether on account of the amount of work required but" 

of the extraordinary urgency with which it is called for. As e~a s the printing 
presses we have been trying in various ways to reduce expenditurejlso mucb 

• 

.. 
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,so that we have been receiving complaints, to which we have given very little 

attention, that we are starving them. H :nvcvcr that may be, we quite recognise 

that expenditure must be kept down and we are doing everything that we 

possibly can to achieve that end, and I trust that before long still further 

economies will be effected." 

The Hon'hle MR. STEWART-WILSON said :-" Mr. Vice-President, I beg 

to introduce the consideration of the heads XIII Post Office and J 5 Post Office, 

and, in doing so, I do not propose to take up more than a few minutes of the 
time of Council. The small but substantial surplus which for many years past 

the Post Office has regularly shown has, for the time, become a small deficit. 

This has been due to an unfortunate combination of peculiarly unfa\'ourable 

circumstances. In October 1907 India was given t ~ benefit of the clwapest 

rates of postage in the world, though the: distances over which our mails have 

to be carried tire far longer and more difficulf than in most ot.her countries. 

Nat uraJI y, the sweeping reduction in our rates of postage has led t·) a large 
reduction in receipts, for it ta ~es time even in normal periods for the immediatt! 

loss to be made up by increased correspondence. We have not yet had this 
normal period. In its place we have had a period of depression in trade 

throughm.:t the world and famine in India, from the effects of which we have yet 

to reco';er. Not only has this prevented our income from asserting its elasti-

city as s.)on as we had hoped, but, in spite of the most rigid economy, it has 

throwl) on us largely increased e:tpenditure of a temporary nature. The net 

result of the coincidence of greatly reduced rates with a period of 

hard times has been that a. deficit has taken the place of our accustomed 

surplus. We may now, however, reasonably hope that the worst is past 

and that something better is in store for us in 19.10-11 in the shape of such 
an increase in income and reduction in unusual deinands as 'will bring our 
balance back to the right ~i e  The work of the Post Office has, I 
am glad to say, gone on expanding satisfactorily, while we have been 
able to continue the task of gradually improvirrg the pay and prospects of 

postal officials, more especially thos'! of tlie humbler grades, which we have 
systematically persevered in for some years past." . 

The Hon'ble MR. DEMPSTER said :-" In introducing heads XIV and XVI 
Telegraphs, there are one or two points on which a f ~  words of explanation 

may be of interest. The revised figures for the year 1909-1910 show a decrease 

of Rs. 7,20,000 under message revenue as compared with the Budget Estimate . 

• 
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This decrease is due entirely to State traffic and may be attributed to the orders' 

"'hich have recently been issued prescribing the use of the ordinary class as 
much as possible. The average value of a State message has fallen from 
Rs. 1'67 in July 1908 to Re. '87 in October 1909. Since the Financial Statement 
was prepared further figures regarding the average value of a private message 

have become available, and it would appear from these that the average value 

has fallen slightly. It was Re. ·545 in July 1908, it rose to Re. '56 in April 1909, 
and fell in October last to Re. ·54. In our estimate for 1910-1911 no increase 
of revenue from State messages has been provided and only three lakhs under 
Revenue from Private. The large increase in revenue expenditure in 1909' 
1910 over the previous year is due principally to the cost ofthe reorganization of 
the signa !ling establishment. The expenditure against Capital during 1909-1910 
was smaller than usual owing to a large number of Railway works not being 
carried out. The proposed expenditure against Capital for 1910-1911 is chiefly 
for lines along railways and canals. We do not propose to do much con-
struction for purely departmental purposes. The-minus figures sHewn against 
• Net Revenue' are due to Capital expenditure as well as Revenue expenditure 
being shown against Revenue receipts. The Revenue receipts e ~e  !he 
purely Revenue expenditure by £22,9°0. These figures do not iJ,cIude the 
lndo-European ones. The estimated expenditure for 19'-0-1911 has lJl'!en very 
closely scrutinised, and the figures budgetted for are the ~ est > possible 
compatible with efficiency." 

The Hon'ble Mr. GOKHALE said :_" I beg to move the.fpllowing Reso:u-
tion :-

, That this Council recommends that the provision for expenditure on Tele-

graphs for next year should be reduced by £ 20,000.' 

c· Sir, my object in moving this Resolution is only to ask for information and 
not to offer any criticism. I would like to know what has been the financial effect 
of the changes that were carried out in the Telegraph Department last year. We 
were told then that those changes "Would result in a considerable saving. As a 

matter of fact their immediate effect has been the very reverse , as I find from the 
figures which have been supplied to us by the Finance Department. Whereas 
in 1906-19°7 there was a net excess of receipts over expenditure of 30 lakhs 
excluding the capital outlay on telegraph wires, for the current year such excess 
is only three-quarters of a lakh, and for next year it is going to be only one lakh. 
The immediate effect therefore has been the very reverse of what we were led to. 
e~ e t  1 quite recognise however that the changes that were carried out last 

• 
- .. 
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year must 'take some time before they produce their' full and real effect. Also 

It must be remembered that a revision of salaries of the establishment that has 
been ::arried out recently in all grades must be responsible for a considerable a ~ 

of this increase. I would like to know how. much such revision has cost. J 
would also like to point out that the practice of spending a considerable amount 

out of telegraph revenue as capital outlay on wires seems to be open to criticism, 

because it handicaps the department in making improvements. and it also handi-

caps the depCirtment in giving the public the benefit of growth of revenue. More-

over I find that there is no fixed principle which regulates this capital outlay on 
telegraph wires. The eapital outlay has risen during the last six or seven years, 

though during the last two years it has been reduced. On this point I would like 

to make one suggestion, and that is, that this, capital outlay should be limited to 
the actual excess of revenue over expenditure. That would save the department 

from throwing an unfair burden on the ordinary resources 'of the country. 

"Then, Sir, I would like to draw the attention of this Council very briefly to 

two complaints of which we. heard so much last year. One was about the 

insufficiency of address: that has been more or less remedied, but I fear it has 

not been wholly remedied. The second one is still there, and that is the extra 

full charge that is made for redirecting a message; and this operates sometimes 

very harshly. I hope.the department will see its way to set that right. I do not 
think the old practice was so very expensive. If there is a redirection to be 

made,. the department should do it, as it used to do it, without any extra 

charge. 

" There is one more thin3 which I would like to urge and then I will conclud e; 
I think it would be desirable if the department could revert to the four-anna 

telegram. I know the analogy of the English telegram of sixpence was principally 
responsible for the six-;inna telegram. But in England sixpence is a small, handy 

silver coin, and in India the cOIn corresponding to that is our four-anna bit. 

The six-anna telegram appears to be a little more costly than it should be. 

Of course I recognise that when we exceed 12 ~  for every subsequent 

word the charge is less than what it used. to be before. If the department 

could see its way to provide for a four-anna telegram of, say, 8 words, I do 

npt think that will cause any loss of revenue. I understand the six-anna 
telegram has not been much of a success, whereas the four-anna telegram 

was, and will be again. This is all that I wanted to say. " 

The Hpn'ble MR. ROBERTSON said :_U I wish to make a few remarks with 

reference to what the Hon'ble Mr. Gokhale has said.. He has spoken in the 

first pl,\ce about getting some further information as to the net results of the 



TELEGRAPHS. 

[Mr. Robertson.] [9TH MARCH 1910.] 

changes that have been carried out since last year. If my Bon'hle friend 
will allow me to ask him to do so, he might ·perhaps waidor a year before I make' 

<VIy such statement. The reason is that we are not yet very sure as to the allo-

cation of the returns from postage stamps. Postage stamps are now used for 
telegrams as well as for letters, and as the division between the two departments 
of the proceeds from ·the sale of stamps is still somewhat doubtful, we cannot until 

we have settled that matter give anything more than an approximation to the 

telegraph revenue. 

"With regard to the expenditure on the improvement of pay both in the 

superior and inferior ranks of the Department, Mr. Gokhale has asked if I can 

state approximately ~ t this comes to. The total cost of raising the pay all 
round of the telegraphists in the signal offices was ~ lakhs of rupees, and the 

scheme of reorganisation which ha3 just been carried out for the superior officers 

of the Department, com bined also with a scheme of decentralization, is to. cost 
about Rs. 1,:;)0,000. These measures have added very considerably to the out-

goings of the Department. But in that connection.! would mention that, as the 

result of the enquiries which were made last year, it has been found that the staff 

of the Department is over strength in the subordinate grades. We hope even-

tually to have the staff adjusterl to the work to be done in the telegraph i~es  and 
when that is finally worked out we fully expect that we shalf be able to shpw some 
reduction in the cost of the establishment. • 

"With regard to one or two other points that"Mr. Gokhale has touched on, 

I think he may take it that the question of telegraphic addresse.s has been settled i 
at any rate I can say that for several months past we have had no complaints 

regarding this matter. Another subject he mentioned was the charge for redirec-

tion of a telegram. The new rule is, I am aware, objectd to, but it has been 
introduced on the analogy of the English practice, an I believe the same rule 

obtains throughout the Continent of Europe i that is, if you send a telegram from 

A to B and you want it to be redirected to C, then you have got to pay an 

extra charge. Here in India, however, if the two telegraph offices, that is B and 

C, are in the same town, we make no extra charge, whereas in London, if a te e~am 
is sent to Charing Cross and it is, redirected to Kensington, y<w-have to pay six 

pence. 1 see no prospect of Government going back to the practice of free 

retransmission which formerly obtained. I do not think there is anything further 

I need say on the Hon'ble Member's remarks. I do not quite understand 
whether he wishes to press his resolution." 

The resolution was withdrawn. 
• 

• 
• 

• 

• 
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The Hon'ble MR. GOKHALE said :-" I beg to move the following resolu-
tion:-

, That this Council recommends that the provIsIOn for expenditure on 

Stationery and Printing for next year should be reduced by two lakhs of rupees. ' 

"I really do not know that it was necessary for me to move this 

resolution after the remarks that were made by the Hon'ble Mr. Robertson 

when he introduced these heads. He has practically admitted the correctness 

of all the contentions which I wanted to submit to the Council, and therefore 
I really have not much more to say. Since, however, I have moved this resolu-

tion, I may as well mention one or two facts. Taking the Imperial section of 

expenditure for the last five years, we find that the increase has been from under 

IS lakhs to over 20 lakhs. That means an increase of 25 per cent. in five 
years. Thi!J is really a very large increase. Again this morning I consulted the 

figures for the last 12 years and I find-the figures of the Imperial section 

alone were not available tc me-the cost of stationery and printing of the whole 

country during the last 12 years has risen from under half a million to over 

three-quarters of a mililon sterling, which means an increase of more than 60 per 

cent. in 12 years. Now, Sir, we were all toid that during Lord Curzon's time 

there VIas a great reduc[ion in correspondence and report writing. One would 

have therefore expected that that reduction would have resulLed in a reduction 

in the cost of printing and stationery. As a matter of fact, however, we find 

that this cost is going up by i'eaps and bounds. However, it is satisfactory to 
note that the matter has already attracted the attention of Government and 

that steps are being ta ~n to bring about a reduction in these charges." 

The resolution was withdrawn. 

RAILWAYS . 

• The Hon'ble SIR T •. R. WYNNE :-" Sir, the Financial Statement 

which has been rlaced before Council clearly indicates the broad financial 

results of railway working for the year 1909-1910 and the estimated 

figures for the year 1910-191 I, but it may he of use and interest to the 
Members of this Council if I touch upon SOme points of detail in connection 

with them. 

"The first PQint I should like to draw attention to, under the head of capital 
expenditure, is the very large proportion of the funds available which have been 
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devoted to open line works during 1909-1910 and which have been allotted to' 

tHe same class of expenditure for 191O-19Il. 

"The importance of this class of expenditure from the financial point of 

view is that it is expenditure which does not necessarily return the same interest 

as if the capital used was spent on constructing new lines of railways. Some 
five years ago it was realized that sufficient money was not being spent on open 

lines to enable them to meet the steady development of trade that had been 
going on. The demand of trade for ready and better transport had increased 
beyond the capacity of the. Railways to deal with it, and there was a great 
outcry as to the shortage of rolling stod:. The difficulties however that had 
arisen in meeting the demands of trade were not entirely due to shortness of 
rolling stock but were largely the result of inadequate facilities to enable rolling 
stock to be fully used or in other words more open line works were required. 

"Open line works, it may be useful to ~ ain  comprise' additional 
i~  stock, doubling of lines, remodelling station yards, strengthening perma-

nent-way and bridges to take heavier loads, staff quarters and lIlI im ~ement  

and developments of a line, the cost of which is debitable either ~~ or partly 

to capital. • 
·0 

" It is clear that such expenditure, however necessary it may be to er.able a 
railway to deal with increased traffic, is not always of a very pro-luctive character 
at least immediately, and this has had its effect on the net-financial results of 
working State Railways. . 

. "I think, however, that this class of e en it ~ will tend to diminish 
appreciilbly at no distant date, and it will be pos&ible to devote more money to 
the construction of new lines in the future. 

" My reason for saying so is that when you spend money on improving 
the facilities of a railway you a~ t provide only the precise addition you 
require to meet the existing .needs of traffic i you must i ~ something more. 
It would be economically unsound to do otherwise. Take for instance a single 
line of railway. You have brought it up to a standard which will enable heavy 
locomotives to run and big loads to be hauled over it and you have put in as 
many crossing stations as you can, and yet the line cannot satisfactorily deal. 
with the traffic offering. The only thing then to do is to double it. When it is 

double the capacity of the double line is very many times greater than the single 
• 

• 
• 

• 
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'line and you have provided a facility that will not require to be added to for 

years. 

" Take another case, that of remodelling a big junction where the accom" 
modation is so limited as to delay the marshalling and despatch of through 
trains. Here again a scheme has to be provided which is in excess of immediate 
requirements and which will not require to be added to for some years being 
capable of dealing with a steadily increasing traffic. 

" Railways  have also been short of staff quarters, the proper housing of staff 
being an important matter to keep men contented, and considerable additional 
quarters have been and are still being provided. 

"The expenditure of large sums on open lines during the last few years has 

enabled many facilities to be provided which will be sufficient for many years to 
coine and has largely increased the capacity of railways to deal with the traffic 
to be a i~  so that a decrease in such expenditure should automatically occur. 

" For these reasous I think that in a few years it will be possible to allot 
a substantially larger share of the capital a ai a~ e to the purpose of building 
new lines, the allotments to open line works being proportionately reduced. 

Re1Jenue Account. 

1/ Turning n.)w to Revenue expenditure. You have before you the financial 

results for the current yeaI of the working of the Railways of India in which 
the State is interested. They present a very much more favourable appearance 

than t ~ figures for the year 19°8-1909. 

1/ Comparing the two yeaw:os 19°8-1909 and 1909-1910 the figures show that 
during the year 1909-10 the gross receipts have increased by RS.2,72,48,ooo, while 

working expenses were less by Rs. 1,15,63,000 i the loss of Rs. 1,80,71,520 on 
the working of 1908-1909 being converted into a profit, after meeting all charges 

• 
of Rs. 1,29,15,000 for the year 1909-10. 

1/ A nsi e ~ti n of these figures naturally suggests the question as to what 
has been the cause of this satisfactory improvement. There are two reasons. 

The first is that during 1909-1910 there has been a marked recovery from the 
depression in trade which occurred during the year 1908-1909 and which most 
seriously rt!duced the receipts of Indian Railways, and the second is that for the 

year 19D9-191O the Railway Board have insisted on more economical methods 

• 
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of working being adopted, a more moderate programme of works of improvements' 
alid renewals being carried out and a more efficient though broad control over 

expenditure being introduced. 

II Arising out of the first reason the criticism may be made that if gross re-

ceipts were falling off so much in 1908-1909 why were not working expenses reduc-
ed in proportion. The answer is that railway expenditure in working is not s ~e t  

ible of wholesale reductions at short notice. By the time the trade outlook 

for a year from the railway point of view e~ a es itself the financial year is well 
advanced and commitments have been entered into both in India and in England 
for stores and materials. The line and work!; must be maintained a.nd the roll-

ing stock kept in working order. 

II Practically a railway has a big figure of 'fixed charges' which it must 

incur though its traffic varie s between a maximum and a minimum. At the same 
time the large sums spent by Railways in working e.tpenses in excess of sanctions 
during 1905-1909in face of heavily falling receipts indicated that railwayadminis-
trations were not fully alive to making such economies as might have been 
possible and that there was room for improvement in the audit ~ nt  pi" expen-
diture to prevent unauthorized expenditure being entered Into and eXI1enditure 
over sanctions being incurred. . 

" The Railway Board, therefore, issued instructions which the results of this 
year's working have shown to be well a ~ te  to the ~e  'for which they. 
were designed, ",:e., to keep the Revenue expenditul'e of each Railway within the 
provision allotted to it and to prevent expenditure on unsanctiorJed works. The 
carrying out of these orders has not im paired the efficient working and maintenance 
of either the State or Company-worked Railways, the proper maintenance and 

good order of which for the year 1909-1910 has been duly certified to by the 
responsible officers of each Railway administration and by tJ!e e n~ent 

Inspectors. 

"This action of the Railway Board has been the subject of attack by some 
of the Boards of Directors of Indian Railway Companies in London at recent 

s a e e~s  meetings. At these meetings the Railway Board have been 
charged with issuing orders which would deprive the Boards of Companies of 
aU control in managing their affairs and make it impossible to efficiently admi-
nister the Railways entrusted to their care, the deduction being that share-• 
hqlders' interests were being very much prejudiced. 

• 

• 
• 
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"I deny the a.ccuracy of these charges and the possibility of the results anti-
cipated cannot be substantiated by detailed reference to the orders the RaiIv.-ay 
Board have issued. 

" In the matter of economical Railway working the interests of shareholders 
and the Government of India are identical, and this opinion has been recently 
admitted by one of the largest Indian Railway Companies ill a recent letter to 
Government. 

c' Government holds a predominant share of the capital of practically every 
Indian Hailway Company and is consequently very largely interested in the net 
receipts earned. In deciding on any measures, therefore, necessary to secure 
sound working and improved net receipts the Government of India approaches 
the question from the same standpoint as the shareholders and is not likely 
to take action prejudicial to a shareholder's interest. 

"The, main demand JTlade by the Railway Board is that each Railway 
administration should prepare estimates showing the amount required to be 
spent on the working expenses of a railway for the financial year and insisting, 
after tile Railway Board have approved of a lump sum figilre based on details left 
entirely to each Conpany, that no expenditure shall be incurred in excess of 
this figure wi lhout their sanction, leaving entire freedom to each Company to 
spend the lump sum amount so sanctioned according to the detailed estimate 
each railway administration had itself proposed. 

" The orders issued by the Railway Board are strictly in accordance with 
the provisions of the Companies' contracts, and judging by their expenditure on 
working expenses during 19°8-19°9, when these orders were not in force, they 
appear to have been very necessary. 

"Taking now the estimated figures for 1910.191 J it will be seen that the net 
results anticipated are less than have been earned for the year 1909'1910. • 

• 
"Larger gross receipts have been estimated for, but working expenses 

are higher. With regard to gross receipts the experience of 19°8-1909 has 
shown the large variation possible and a cautious estimate seems advisable. 

rI Rains have been good and prospects are promising, but produce does not 
seem to be moving as it should. The reason for this it is difficult to ascertain. 
Railway Managers say the year 1910-1911 should be a good one and Railways 
should now be doing a large business, but traffic is not as brisk as could be 

• 
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worked. For this reason gross receipts have been estimated 10 wer than per-
hCl9lS the favourable rains might appear to justify. 

It With regard to expenditure, in addition to funds required for wuks of 

the nature of improvements partly debitable to Revenue, provision has been made 

for more ' renewals'. 'Renewals', it may be explained, fulfil two purposes; 

the first is the replacement of rolling stock and works which are not capable of 

further economical use, and the second is in the direction of betterment. 

" The amount that is ~ ent annually on renewals is not based on any hard-

and-fast lines and varies according to circumstances. The provision of a 
reduced figure of renewals for a year is not an uncommon occurrence in railway 

working and companies have bt:en permitted from time to time to adopt this 

course "hen circumstances justified it, the leading consideration being that to 

ensure that a line is being properly maintained reductions in renew;,ls may be 

made occasionally but should not be made for any long continued period. 
• • 

" These items, together with the additional expeI]diture required to earn the 

increased gross receipts anticipated, account for a major palt.of the in~ ease  

expenditure provided for. ., 
J 

"In his speech, when submitting the Financial Statement,' the f1on'ble 

Finance Member urged the financial danger of appeals by· this Counr.il for 

additional funds which the finances of India cannot produce without casting 

additional burden upon her people. I ~a nest  hope that this advice will be 

accepted, as it will result in Railway matters being treated by this Council on 

the basis that Railways, both State and Companies, should be worked as com-

mercial propositions and not as philanthropic institutions. I\.s indicating the large 

interest held by Government in co-worked lines, . taking the six largest Indian 

Railways worked by Companies and excluding debentures, the capital subscribed 

by shareholders is 20 millions as against 100 millions held by Government. " 

The Hon'ble MR. GOKHALE :-.. Sir, I beg to move that C this Council recom-
mends that the provision for the working expenses of State Railways for the 

next year should be reduced by one :crore of rupees.' Sir, I wish it had been possible 

for me to act on the suggestion which was just now thrown out by the Hon'ble 

Sit: T. R. Wynne, namely, that I should withdraw this resolution as I have done in 
the case of the two preceding ones. Unfortunately, I am unable to do so. 
indeed, so far from withdraw in!; it, I fear I shall have to ask the Council to divide • 
on it. 
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" In moving this resolution, Sir, I beg leave to express, if I may presume to 

do so, my sympathy with the Railway Board for the fact that they seem to ste-nd 

between two fires. Judging from the speech of the Hon'ble Member. I find 

that the railway administrations as represented by their Boards in London are 

complaining about the control exercised by the Railway Board. We on the other 

hand, in this Council, some of us at any rate, are inclined to complain of the manner 

in which the working expenses have been allowed to go up. Of course I am a 

mere outsider and a layman. I cannot go into the technical porticns of this railway 

administration j but I can look at railway finance in a general way j and looking 

at railway finance in a general way, I have come to certain conclusions which I 

would like to lay before Ihis Council. There is no doubt that this railway finance 

has been responsible during the last three or four years for the deterioration in 

the country's financial position. We fipd that in the year 19°6-19°7 the net profit 

from railways which the country derived was about £ 2l millions j in 1907-1908 it 
was about £ It millions. In 19°8-19°9, instead of a net profit, there was actually 

a deficit ~ [Ii millions j dcring the current year there was a gain of about 
£860,000 j and during the next year probably under half a million is expected to be 

realized as profit. The position, therefore, in five years has come down from £!z! 
millions to about half a million profits, and that naturally must set us thinking. 

I have looked into the figures somewhat dosely on that account, and I find that 

there are certain things which require explanation. The first thing that strikes one 

looki'ag into these:: figures is the extraordinary growth of working expenses during 

the last five years, £.e., since the Railway Board came into existence. The Rail-

way Board came into existence in 1905 and the working expenses have been going 

up steadily from that year. I have consul'ed the figures for IS years from 1890 

to 19°5, i.e., up to the date the Railway Board came into existence. The working 

expenses during that reriod were between 46 and 48 per cent. of the gross receipts 

uniformly. There was only onp. year in which the proportion was 49. Otherwise, 

throughout, the proportion was 46, 46!, 47 and up to 48. From the time that the 
Railway Board however came into existence-from its very first year,-this propor-

tion has been going up. After the proportion had been stationary for I 5 years we 
• 

find in 19OO the proportion rose to 50 j from 47 of47i it went up to 50 j in 1907-

1908 it went up tt) 57·5 j in 1908-1909 it went up to 62 percent.-that was a year 

of deficit. In 1910, the current year, it is 55·3. and for the next year it is expected 

to be 56.6. Now, I cannot understand why if for 15 years they were satisfied 

with 47 or 48 per cent. of gross receipts for working expenses, suddenly there 

should have been this increase, and they should now ask for 7 or 8 to 12 per 

cent. m ~ according as you take the year. This certainly requires an 

• 
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explanation. Of course I am quite sure that the money is being well spent, ' 

that the money is being spent on improvements, and the Hon'ble Member will 
no doubt justify this in the name of efficiency. Well we have often heard in this 
,Council of efficiency-we used "to hear of it from various quarters during the 

last fi"ve or six "years. There has been so much more spent on the Army, 

also on Civil Departments, all in the name of efficiency. I quite admit that 

efficiency is desirable, but there must be a limit, even to efficiency. As Lord 

Salisbury once said' all efficiency must be relative,' that is, it must take into 

account not merely the requirements but also the resources of the people for 

whom you are going to secure that efficiency; and considering that India is a 

poor country, I think that the Railway Board might be satisfied with a lower 
standard of efficiency than what it is evidently aiming at. I think there should 

be a definite proportion beyond which they should not go in the matter of working 

expenses. If the railway administrations of this country were satisfied with 47 

to 48 per cent. for 15 years, I do not see why the Railway Board should not 
impose a similar limit upon itself. It may go a little higher if ne essa ~ but I think 
beyond 50 per cent. the working expenses should not be allowed to go in any parti-
cular year. 1£ anything like that were to be done from next year, as you estimate 

your revenue at 44 crores, your expenditure would be 22 crores or ;omew qe;e there, 

and you would have about 3 crores for the Finance Minister ~ and I am qpite sure 
"that he would not have put upon us the extra taxation that he did the other day. 

1 hen there is another point to which I ~ant to draw the a: tention of this CC'uncil, 
and that is this; that for the last four y"ears the BO:'lrd or those who are responsible 

-because I am afraid it is the railwilY administrations that are. carrying .out un-
authorised works, who are really responsible-in any case we have to hold the Board 

responsible in this Council, and the Board ~ i  hold the administrations responsible 

in its turn-but for the last four years we find that the bud&.et is being systema-
tically e ~ee e  in the matter of working expenseR. In the first year it was 0111y 

a slight excess. In 1906-19°7 it was only an excess of 10 lakhs; in ig07-lgo8 

the excess was 2;' croreSj in 19°8-19°9 it was 21 crores over the budget 
allotment for working expenses. This year, owing to the great row that was , 
made, there has been of course a great decrease in this excess, but still there 

is an excess of II lakhs.. Now I think that this is a thini to which excep-

tion must "be taken. I think it is most objectionable that the budget allotment 
should be exceeded in this manner. I think in this matter I could not do 

better than quote the words which were employed last year by His Honour 
Sir Edward Baker in speaking of this question, namely, that the Railway Board. 

had been exceeding its budget in the matter of 'working expenses. this is what 
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• His Honour said. Possibly he used sharp language because his own budget 

had been upset. I will read the language that he used :-

• I am constrained to say that the explanation presented in the memorandum of the 

Railway Board seems singularly inadequate. Something is doubtless due to the cost of 

coal, though we are not told what it amounts to. Grain compensation is said to amount 

to 231lakhs or £'157,000, i. e., less than T!th of the total excess. Floods on the North 
We!\terD Railway are called in to account for !lome unspecified part of the remainder; 

but I seem to remember hearing of similar floods for several years before on that line. 

A great deal is attributed to repairs and renewals and we are told that commitments hay", 

been entered into which could not be stopped. I will not stop to consider the question 

whether any railway administration is at liberty to entcr into commitments of this kind 

which cannot be modified or contracted if the ensuing year is one of deficit. But I do 

affirm without hesitation that any administration which contemplates doing so is bound, 

by all the canons of finance and commonsense, to pro\'ide for the corresponding  expendi. 

ture in its estimates, and in the present instance we have to face the plain fact that the 

working expenses, in spite of a heavy reduction in the traffic carried, have exceeded the 

estimates by not much less thaD 'a million and a half.' 

"This is strong language, but it i!'i not mine; it was used by one who had 
been Fillance Minister for four years, and I am quite content to leave the question 

as it is t.here between Sir Edward Baker and the Hon'ble Sir T. R. Wynne. 

Ie I think that, just as there must be a certain definite proportion beyond 

which working expenses should not be allowed to go, so also it must be 
definitely and distinctly laid down that under no circumstances whatever should 

the budget allotment for ~in  expenses be exceeded. I think that the Finance 
Department he'S a right to expect that, and that the Council, as interested in 

economy, has also a right to expect it. 

" Having made these two complaints, I would now like to make a suggestion, 
and that is that I think it would be very desirable if State railways were managed 

by the State instead of their being managed by Companies. I know this is a ques-

tion about which there is a difference of opinion, but apart from other things-

whether the thing would be immediately more costly or less costly, on that I have 
heard two opinions-there is one distinct advantage which I claim for this, 

and that is that in the end State management will be more economical. 
You compare the ordinary public works list-the personnel of the Public Works 
officers with the persollnel of railway officers. Throughout you will find a 

practical--exc1usion of Indians from the higher ranks of the railway service. 

Whereas 10 the Public Works Departmemt a considerable proportion consists of 



RAILWAYS. 

[.M,.. Gokhalc; Sir T. R. Wynne.] [9TH MARCH 1910.] 

Indians, in the railway service it is only here and there that you find an Indian: for' 

the most part Indians are carefully shut out. Now, if all these railways were managed 

by the Government, the Government would in the first place be m ~e sympathetic 

with our aspirations than Boards  sitting in London, and secondly the Govern. 

ment WQuid be mote responsive to any pressure of opinion put upon it. The 

Boards being in n n~ we may say what we like, they go on doing what 

they please; and the agents here must obey their directors there. Therefore, as 

long' as the management is in the hands of Companies, the exclusion of Indians 

from the higher ranks of the railway service must continue, whereas if the 

management were to pass over to the Government, there would be a more steady 
employment of Indians in the higher ranks of the service, and this in due course is 

bound to lead to greater economy in the management of railways. I move the 
resolution which stands in my name ... 

The Hon'ble SIR T. R. WYNNE said :-" Mr. President, the Hon'ble 

Member has put before this Council his reasons why a reduction ·should be 

made of one crore of rupees in the estimate of working expenses of railways 

for' next year. With your permission I will now give my teasons wPy this 

reduction should nut be made. The smaller net surplus of this year c,ompared 
with the results of previous years is not due to extravagant management, and an 

unjustifiable increase in working expenses. . 

" The reduction in net surplus is due to quite another cause, vis., the 
large expenditure that has been incurred in improving open liri(.s of railway so 

that they might be able to deal with the traffic they. had to carry in a more 

reliable and expeditious manner. Capital spent on such expeniiture is slow in 

returning a fair interest on its investment, and it is mainly tl:e interest on this 

capital and the proportionate share of expenditure debitable to Revenue as 
working expenses on account of these improvements which had reduced the net 

surplus to its present figures. 

" To enable this Council to undeJ1itand this more clearly I would refer you 
to the Railway Revenue Account on page 8. of the Financial Statement and 
draw your attention to the two net results given therein, vz"z., Net Revenue and 
Net Result.s. Net Revenue is arrived at by deducting working expenses from 

gross receipts • 

.. From the figures I have referred to you wIll see that the Net Revenue • 

earned for the year 1909-lglois practically the same as was earned for the year 

• 
• 
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1906-1907, vz"z., 12! millions of pounds; at the S:lme time the Net Surplus Result 
after meeting all charges besides working expenses is £900,000 as against two 

millions for 1907-1908. 

" Now, when you compare the Net Result for the two years and dive into 

the items included in the Net Surplus Result you see at once where the money 

has gone. 

" The net result is arrived at by deducting from the Net Revenue the cost 

of redemption of capital, interest on debt and advances and sinking funds, and 

it is the increase under these heads that has produced the lower surplus for 

1910-191 I as coinpared with past years and not an enormous increase in working 

expenses. 

" Comparing the figures for 1909-1910 with the actuals of 1907-1908 you will 

see that annuity payments account for an increased expenditure of about half a 

million, the balance being interest on debt. The cause of this increase in interest 

without a commensurate increase in gross receipts is, as I have stated, because 

capital spent in improving open lines of railways is slow to return its full interest 

and does pot respond in the same way as capital spent on new lines. 

" Previous to J 900 the greater part of the capital funds available under the 

programme were s?ent in building new lines of railways and little was spent on 

open lines in the way of additional facilities to enable them to deal with increasing 

traffic, and in 1900 the Secretary of State ordered that a larger provision. should 

be made for open lines. This 'was done, but it was not sufficient to enable railways 

to keep pace it~ trade. A few years ago the service railways were giving was 

so unsatisfactory that Mr. Robertson was brought out from England in 1901 to 

report on the whole question of the management and working of· Indian Rail-

ways. 

" In his report made in 1903 he stated that-

'Notwithstanding the increase in the gr:nt for improvements, all the railways 

of India without exception are in some respect or other very much behindhand 

in the pro'vision of adequate protection aud facilities for their traffic' ; 

and again-

'The fact of the maiter is that railways were so Seriously limited in funds during 

rr,Any years while lcaflic was ia:rreasi'lg that they an· seriously behindhand, and 

a very large outlay will be necessary for some years to come if they are to 

I even keep pace with their business." 

• 
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" These opinions were endorsed by the Mackay Finance Committee's report 
;n 1908. 

"The Board from their own personal knowledge held the same opinion, and 

whereas before they were instituted the grant for open line works was only 5 crores 
per annum, they provided :-

in 19°6-19°7 

" 1907-1908 

" 19°8-19°9 

" 1909-1910 

and propose for 1910-1911 

9 crores_ 

10 
" 

... 
J2 
" 

"Taking the expenditure during the year 19°8-19°9 and 1909-'910 on these 
works, the interest on this amount comes to a crore of rupees a year. A very 
large part of the earlier expenditure on open lines I\-as invested in !;olIing stock 
which is quicker to return interest in its course, whereas the later expenditure has 
been on works and renewals which are slow to return interest on their cost. 

" When the Railway Board were first instituted in~ the busy 'time of a 
year they used to be inuncated with complaints from all sides of merchahts being 
unable to keep their engagements owing to the delay in the transport of mt.rchandise 
of all kinds to destination. 1 think 1 am justified in stating that the capacity of 
open lines has been enormously improved. Railways, as they n,lW exist, are in a 

very much better condition for meeting the demands, on them, and the former com-
plaints to the Railway Board are now very seldom received. 

" Although the reduced surplus is, as 1 have shown, (!'It due to exaggerated . 
'working expenses,' it would be useful to mC'.ke some remarks about them 

generally. 

"When money is being spent on improving a railway the whole cost 
does not fall on capital as Revenue has to bear a considerable share of the cost 

of improvements as working expenses. 
• 

Ie Working expenses are divided into two distinct heads, viz., • operating , 
expenses and improvements which include renewals and which are generally 

termed' betterments'. 

"Operating expenses have tended to increase inasmuch as the cost of· 
labour and wages have risen, the use of continuous brakes is becoming more 

extended, interlocking has become more necess!lry, and generally 'a better 
• 

• ... 
• 
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I service has to be given to the public including much great r comfClrt for the 
third class passengers which has to be paid for. I do not see how heavy 
reductions can be made under this head. If heavy reductions were made, a large 
proportion would probably fallon the staff. Now, Indian Railways employ some 
525,000 men, of whom 508,000 are Indians, and the practical result of the 
adoption of the Hon'ble Member's resolution would be at once to throw out 
of employment a large number of his countrymen, and in light of this unexpected 
contingency· the Hon'ble Member may, perhaps, wish to withdraw his resolu-
tion. 

" It is under the head of betterments tha.t the great part of the increase has 
occurred, and this rise was foreseen by the Railway Board. In 1905 they pointed 
out there would be a rise in working expenses and gave their reasons for this 
opinion, viz., the necessity for improving railways so as to give better service to 
the public. 

" They have reiterated their opinion every year since 1905, and their state-
ments can be found in the annual note they presented on the working of Indian 
Railways which was published with the annual Financial Statement and is also 
printed in the Railway Board's Annual Administration Report . 

.. I n light of these remarks, Mr. President, I submit that there has been no 
serious rise in working expenses that can be attributed to extravagance in operating 
expenses, that tae cause of the smaller surplus in net results ·of Indian railway 
working is due to the cost of bringing railways up to the standard now necessary in 
order to enable them to satisfactorily carry on the trade of the country, and that if 
.a larger surplus of net results is required it can only be secured by stopping 
expenditure on improving Indian railways and not by reducing operating 
expenses • 

.. The point, therefore, on which this Council has to decide in order to deal 
with the resolution is whether they prefer tbe railways of India to be made fit 
to deal with the traffic of the country or prefer that difficulties and delays in the 
transport of goodr, with its consequent loss to merchants should continue indefinite-
ly. 

"Railways are now working at a profit after paying all working expenses, 
interest on debt, and capital redemption charges. From the point of view of trade, 
it seems to'me there is every reason why the policy of improving existing lines so 

• 
• 
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t~at they should be able to meet all demands on them should receIve the support 
of this Council. 

"I move, therefore, that the resolution be not accepted." 

The Hon'ble MALIK UMAR HVAT KHAN said :-" First when I thought 

that my Hon'ble friend Mr. Gokhale was going to withdraw the resolution I was 
so pleased, but now that he is pressing it I feel it my duty to say something on 

it. Punjab is a country where we have got any amount of surplus grain which 
must be shifted. If we cannot sell it, we cannot do anything with it. We keep 
sufficient to eat, but the rest we. have to send to some other country to get 
money, and that money of course we have to pay to Government as our revenue. 
Of course rolling stock is one of the things that will take our grain off from the 
country, and if we have not got rolling stock it will be a great difficulty for us. 
There are lots of colonies springing up and of 't:ourse directly tlIe land is 
irrigated and ploughed, etc., it has got a yield and that yield ought to be sent to 
another Province where it is needed, for this rolling stock is .required.. In a 
country which yields all this grain of course there it cannot all be consumed, and if 
rolling stock was not kept, it would be very bad for the ~ n a in puticular. 
So I am sorry that I have to oppose this resolution, because if we do rot send 

the grain at once, there is a sort of little insect which eats it'up. We cannot 
store it; we have not got godowns; we have not got any place ,to put it; and 
we have to give notice to the merchants to buy it, and they wDn't come because 
they do not get rolling stock from the railway, and that is the cause that they 
do not take it." • 

The Hon'ble PANDIT MADAN MOHAN MAI,AVIYA said:-"I did not wish 

to say anything in connection with the resolution before us, because the Hon'ble 
Mr. Gokhale has made out such a clear and strong case as to render further 
discussion in support of the resolution unnecessary; but the remarks made by the 

last speaker compel me to say a few words. Now, Sir, no suggestion has been 
made that there should not be railways enough in the country .to enable people 
who want to export their grain to do so. Nor has any suggestion been made that 
there should be a stop put to "the construction of railways. The whole point is 
whether the expenditure which is being incurred on them, whether the working 
expenses is not too much, whether the proportion of it to the net profi,ts earned is • 
justifiable or not. There is a large body of opinion which holds that it is not. 
It may perhaps be conceded by the Hon'ble Member who spoke· last t a~ besides 
those who have to export grain, there are a lot of. other people in this country 
who ha'Te to' bear the ~ en of taxation, and wIro are concerned in tile expenditure· 
that is incurred, who ought to have a voice in this matter; and it is in their 
interest that the expenditure on railways should be cut down. Efficiency, as my 

• 
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'esteemed friend the Hon'hle the mover of the resolution has pointed ont, might 

be purchased at too heavy a cost, and I feel that there is reason for an inqui.y 

being instituted, a close inquiry being instituted. as to whether the amount of 

expenditure that is being incurred at present is necessary or justifiable. The 

working expenses of the railways have been increasing at too high a rate, and they 

ought not to continue t.o increase. With these few words r support the resolution 
which has been moved by the Hon'ble Mr. Gokhale." 

The Hon/ble MR. GOKHALE said :-" I would like, Sir, to make a brief reply 

to the observations that have fallen from the Hon'ble Sir T. Wynne. He pointed 

out that in 1909 the net earning under Revenue, as it is called here, was 12043 

millions, which was virtually the same figure as what you h ave in the accounts of 

1906-19°7, namely, 12.52. Now that is quite true. But the Hon'ble Member 

should not have left out of consideration the fact that between those years a large 

amount had come to be spent as capital outlay on railways, and there must be 

interest on· that capital expe"lditure. Therefore, the very least that the year 1909 

should have shown to be regarded as equal to J 906 was to show the same net 

amount of revenue as J 906, plus the interest on the capital expenditure during the 

three years. Well, I find, looking at the amount of interest on debt, that in 1906 

the interest on debt ~ as 5 millions, whereas in 1909 the interest is 5'67 i that is, 

two-thirds of a million roughly represents the interest on the additional amount that 

had come to be l;xpended as railway capital. Now, if only these railways had 

earned this two-thirds of a million more, under the net earnings, instead of having 

only £760,000 as our profit last year, we should have had nearly a million anda 

half. Therefore, .1 do not think that point really helps the Railway Board very much. 

The Hon'ble ~em e  also said, if you want improvement, you must pay for it. 

We no ~t want im:,rovement, but not at this rapid 0 pace. We shall be quite 

content with a slower pace of improvement provided it does not cost us so much, 

Of course, if double the revenue that the Hon'ble Member gets at present were 

placed at his disposal, I have no doubt he would employ it easily, and we should 

have a most perfect system of railways. The question is whether the country can 

afford it. The Hon'ble Member also said that, if this resolution were pressed, it 

would be necessary to reduce the operative part of the expenses, and that might 

mean the dismissal of a number of my countrymen. Well, I am not really 

frightened by that. I find on looking up the lists here, that-most of the men in the 

higher branches at any rate are the Hon'ble Member's countrymen and 

not mine, ~n  if he were only to dismiss my countrymen, well, he would not get 
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much out of that. If he wants to make a substantial reduction, he will have to 1 
gt!t rid of some of his own countrymen. 

" I will say only one thing more, and that is with regard to "-}iat the Hon'ble 
MalikUmar Hyat Khan said. The Hon'ble Member's faith in everything that 

the Government does is roost touching: he stands by the Government even where 
the Hon'ble Sir Edward Baker criticises it. Nobody ever said that the grain in the 
Punjab should not be carried; the question is whether the expenditure which the 
Railway Board is incurring, whether all this increased expenditure, was required. 

I have already pointed out that since the Railway Board came into existence the 
working expenses have steadily risen, and no reply has been given to that. Of 
course improvements I understand are required, but why should these improve-
ments have suddenly become necessary on this scale during the last five years, 
when we had gone on without them for the last half century? I am sorry I must 
say that I am not convinced by what the Hon'ble Member has said, and I must 

therefore ask that this resolution be put to the vote. V 

-The Hon'ble SIR T. R. WYNNE said :-" It is precisely because working 

expenses ha.ve been so low in former years that the percentage has risen durlng the 
last five years, the increase being due to the money that is being spent in'improv-
ing Railways up to modem requirements. ' 

" Trade during the last few years h,as enormously developed and railways nnder 
low ,,'orking expenses were not keeping pace with trade expansio'1 and had been 
starved. I have been endeavouring in my former remarks to· explain this, but 
do not appear to have been understood. I gave t~ti ns from Mr. Robertson's 
report and also showed by reference to a report just received from the English 

Board of Trade that the position of India in this respect was 110t an exceptional one, 
the Railways of Austria and Hungary having fallen behind trade requirements and 
requiring to be improved and brought up lto date in the same WeiY as Indian 

Railways. 

"The Hon'ble Member made a pbint about the Railway Board fixing the high 

standard up to which railways, were to be improved. • 

"The Railway Board does not fix the standard. It is the public and trade of the 

country who fix it. The passenger, especially the third class passenger, is always 
wanting better accommodation. He wants more trains and a faster service. The 

• 
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~e ant war·::s his goods rapidly delivered to· save demurrage on his ships. The 

up-country dealer wants wagons at once so that he can get his goods cousigneo 

and fulfil his contracts to shippers and draw on them for his money. 

" A famine occurs j the Local Government demand immediate transport of grain 

from one part of India to another j and if any delay arises the Railway Board are 

held to blame for it. With the high prices obtainable also in such cases the 

grain dealer wants immediate transport and joins in the demand. 

"I can assure you that the Railway Board do not go about saying they 

would like this and that done, because it would be nice to have it. They do 

nothing of the sort. It is the public which fixes the standard and which has 

obliged the Railway Board to spend more money in working expenses. 

" Constant references are made in the newspapers of the disgraceful way 

in which delays occur in transporting goods or to sufficient accommodation not 
being provided and to the wani of a better service, for alI of which the Railway 

Board are held respons:ble. Demands for im provement having been made, the 

Railway Board is expected to provide the remedy quite irrespective of course 

of the mO'1ey that has to be spent. 

"Take the case of the third class passengers being carried in covered 

wagons which is a perennial grievance and had caused the building of a lot of 

carriages seldom used. Personally. I think a covered goods wagon ha; several 

points in its favour as passengers can lie down and sleep and there is plenty of 

room for their things. Now, perhaps the Hon'ble Mr. Gokhale will move a 
Resolution that :to third class passenger is ever to be carried in a covered goods 

van any more. WelI, that would mean the Railway Board would have to spend 

some crores of rupees to build enough third class carriages sufficient to deal 

with the transport of the hundreds of thousands who attend' some of the big 

melas. The result would be that the ~a it  of these carriages would be only 

used for at most a month in the year, the interest on their cost being a permanent 

charge under the head of interest and seriOl!sly affect the net result of working 

Indian Railways. 

"The Hon'ble Member has pointed out that the net revenue return for 

1910-11 ought to have been higher than for 1907-08 as so much more capital 

had been spent on which interest was earned. 

"  I have already endeavoured to explain what a large amount of capital 

has had to be spent on improving open lines and laid stress on the fact that 

capital .50 spent is slow in returning a good interest • 

• 
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" Take Howrah station for instance. Seventy lakhs have been spent on it. , . 

It was absolutely necessary to build it, but where is a good return on this ex-
penditure to come from jl Again, larger and better waiting sheds are being de-
manded, new workshops are being built, and numberless instances can be given 
of expenditure t ~t must be incurred but which is slow in returning its interest. 

" If the Railway Board are to cut down working expenses to the level of the 

past as desired by the Hon'ble Member, this Council will be inundated with 
questions regarding the inefficient service railways are giving the country and 
resolutions demanding improvements will be passed. 

"The Hon'ble Mr. Gokhalc has advocated the working of railways by the 
State instead of by Companies. I cannot now enter into that question. It is a 
big question allover the world. But I would remark that Railway Companies 
have long contracts with the Secrctary of State, and however much you might 

desire to carry out such a change, there would be ~ ti a  difficulties iq the way of 

doing so." 

. The Council divided :-

AyeS-II. 

The Hon'ble Pandit Madan Mohan 

Malaviya. 
The Hon'ble Ra ja Sir Ali Muhammad 

Khan. 
The Hon'Lle Mr. Sachchidananda 

Sinha. 
The Hon'ble Mr. M. Mazharul Haque. 
The Hon'ble M. R. Ry. Nyapathy 
Subha Rao. 
The Hon'ble Mr. G. K. Gokhale. 
The Hon'ble Rao Bahadur R. 'N. 

Mudholkar. 
The Hon'ble Mr. M. B. Oada,?hoy. 
The Hon'ble Mr. G. M. Chitnavis. 
The Hon'ble Raja Pramada Nath Ray 
of Dighapati::l. 
Tne Hon'hle Mr. Mahomed Ali 
jinnah. 

N"es-34' 

The Hon'ble Mr. j. O. Miller.' 

The Hon'ble Sir Guy FleetwoC'd 
Wilson. 

The Hon'ble Mr. S. P. Sinha. 

The Hon'ble Major peneral R. I. 
Scallon. 

The Hon'ble Mr. R. W. Carlyle. 
The Hon'ble Mr. L. M. jacob. 

The Hon'ble Mr. B. Robertson. 
The Hon'ble Mr. J. S. Meston. 
The Hon'ble Mr. j. B. Brunyare. 
The Hon'ble Sir H. A. Stuart. 
The Hon'ble Mr. S.-H. Butler. 

The Hon'ble Malik Umar Hyat Khan. 
The Hon'ble Zulfikar Ali Khan. 
The Hon'ble Mr. M. W. Fenton. 

The Hon'ble Mr. F. A. Slc:.cke. • 
The Hon'ble Mr. j. ¥. Holms. 

-
• 
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Noes--J4. 

The Hon'ble Mr. C. H. Kestcven. 

The Hon'ble Mr. C. G. Todhumer. 

The Hon'ble Surgeon General C. p. 
Lukis. 

The Bon'ble Mr. H. W. Orange. 
The Hon'ble Mr. J. M. Macpherson. 
The !-Ion'ble Mr. J. Andrew. 
The Bon'blc Mr. H. O. Quin. 

The n ~e Kanwar Sir f~ anbir 

Singh. 

The fbn'ble Mr. W. C. Madge. 

The Hon'ble Sir Sassoon David. 

The Hon'ble Mr. F. A. Th. Phillips. 

The Hon'ble Mr. F. C. Gates. 

The Hon'ble Maung Bah Too. 

The Hon'ble Mr. P. C. Lyon. 

The Hon'ble Mr. C. Stewart-Wilson. 

The Hon'ble Mr. F. E. Dempster. 

The Hon'ble Sir T. R. Wynne. 

The HOD'ble Colonel F. B. Longe. 

So the resolution was rej..:cted. 

The Council adjourned to Friday, the 18th March 1910. 

CALCUTTA; 

J '[/ze 23rd March 1910. 

J. M. MACPHERSON, 
Secretary tfl the G01Jernment of India, 

Legislative Department. 
• 
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